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SHRI LOKANATH MI1SRA (Orissa) : 1
would like to know whether the Govern-
ment of India on their own did not invite the
constitutional  representatives  of  the
Nagaland Government or was it objected to
by the representatives of the underground
Nagas ? If it is an objection from them and
that is why the constitutional Government
has not been invited, would they reconsider
it ?

SHRI DINESH SINGH : At this particular
time the Chief Minister of the Nagaland
Government could not come because, as the
House is aware, they have had some
important business in their own Assembly
but earlier also when all these talks were
going on, on a number of occasions, the
Chief Minister was in Delhi and we were
able to consult with them.

SHRI M. P. BHARGAVA (Uttar Pradesh)
: If I may be permitted, I will be voicing the
feelings of most of the Members of the
House if I congratulate the Prime Minister
on the patient manner in which she has been
carrying on the Naga talks. We are sure that
by her patient and persistent efforts, it would
be possible to find a solution for the
Nagaland problem in a peaceful manner
within the Indian Union.

THE DEPUTY CHAIRMAN : We go on
to the legislative business. Mr. Gupta.
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MOTION RE DEVALUATION OF THE
RUPEE

SHRI BHUPESH GUPTA (West Bengal)
: Madam, you have asked me to omve my
motion. I am glad that the

Mr.
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Prime Minister is here but none of the three
gentlemen is here—MTr. Asoka

Mehta .

THE DEPUTY CHAIRMAN : The Prime
Minister is here.

SHRI BHUPESH GUPTA : . . . Mr.
Sachin Chaudhuri and also Mr. Subra-
maniam but I leave him for the present but
this is a matter connected with devaluation.
The head of the Government is here, it is
good.

SHRI LOKANATH MISRA (Orissa) :
She will not sit through.

SHRI BHUPESH GUPTA: But as
far as we are concerned, we would like to
have one of those two gentlemen. Now I am
told that the hon. Deputy Minister is there. [
know that thing. I am very glad that he is all
right there. But the trouble is : where is the
Finance Minister ? (Interruptions) But this I
may tell you, Madam. 1 am not enamoured
very much of Ministers, as you know very
well, but it is a question of propriety that
when the matter of devaluation is discussed
in this House for the first time, the Minister
in-charge, or those who have been
advocating and guiding this policy should be
present, and it is not good to treat us with
only a Deputy Minister, a Deputy Minister
formerly in the Home Ministry and now in
the Finance Ministry. Now therefore can we
adjourn ?

THE DEPUTY CHAIRMAN : No, you
will move the Motion because the Prime
Minister is present in the House and the
other Ministers will come in.

SHRI BHUPESH GUPTA : That is partly
a consolation.

SHRI RAJENDRA PRATAP SINHA
(Bihar) : I also like to express myself on
this point. I am also supposed to speak on
this subject, Madam, and I will not have the
heart to speak if the Finance Minister and
the Planning Minister are not there. I am
very happy that the Prime Minister is here
and we are obliged to her that she is here. I
would like to submit also that I have got
great respect for the Deputy Finance
Minister and I am glad he is here, but I hope
you will direct that the Finance Minister,
and the Planning Minister, Shri Asoka
Mehta—the latter is a Member of this
House also—should be present here
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THE DEPUTY CHAIRMAN : I do not
want to hear anything further. Mr. Bhupesh
Gupta will move his Motion. 1 do feci that
the Minister should have been here on the
Treasury Bench, but since the Prime Minister
is here, you can move your motion, and the
other Minister is coming in as stated by the
Minister in the Department of Parliamentary
Affairs.

SHRI BHUPESH GUPTA : But for the
fact that the Prime Minister is present—
although she would not listen to us—1 would
not have liked to move my Motion. Now this
is a concession 1 am making to her, and I
have gotit. 1 move:

"That this House records its disapproval
of the devaluation of the rupee by the
Government as it is totally against national
interests and is contrary to the Government's
pronouncements in Parliament."

1 had to be very modest in wording the
Motion because hon. Members—there are
veterans here—would not like very strong
expressions used. But I would call it now in
my speech the blackest act of national
betrayal since independence and I hope our
Prime Minister will be good enough to note
that under her presidentship of the Council of
Ministers this has been committed, under the
evil advice, the blackest ever act since
independence had been done.

This act has very far-reaching political,
economic and social consequences in the
country, and devaluation has been carried out
in the style of a coup, planned in the United
States of America, in New York and
Washington, and executed in Delhi. For the
first time we have a major policy question
settled not in Delhi, but in Washington and
New York, not in consultation with the
leaders of the Congress ruling party, but in
consultation, in the first instance, with|
foreigners in the United States of America. It
is no wonder therefore that up to this day not
a single political party, I will repeat, not a
single political party in the country has
supported devaluation, not even the Congress
Party at the party level.

[ RAJYA SABHA ]
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THE MINISTER OF STATE IN THE
DEPARTMENTS OF
PARLIAMENTARY AFFAIRS AND
COMMUNICATIONS (SHRI
JAGHNNATHRAO> ¢ Not correct.

SHRI BHUPESH GUPTA : The last
meeting of the Congress Working Com-'
mittee, discussed and dispersed without
adopting a resolution on devaluation. For the
first time since independence, again, a major
decision of the Union Government of the
dimension of devaluation was not approved
even ex post facto by the Working
Committee of the ruling party, namely, the
Congress. That in itself is a condemnation of
the act and also it points to the isolation of
the Government in regard to the measure
which has been taken. I know that the
Congress Parliamentary Party has supported
it, or, in voting, has supported it. But that is
again my point of complaint.

The Congress Parliamentary Party, un-
fortunately, had been presented with a fait
accompli. So they would have no other
alternative but to signify their support to
the measure ; otherwise it would not have
been supported at all. But with all my
criticisms of the Congress Party, the
Congress rulers, men in authority, and so
on, 1 have some faith in the common sense
of our non-official Congress Members of
Parliament.

Now devaluation has been carried out on
American orders, and that is sought to be
denied by the Government, and presently I
shall invite your attention to what appeared
on the 6th of June in 1966 in the 'New York
Times' in a matter of hours after devaluation
had been announced, or almost at the same
time :

"The United States and Internatiottal
Bank for Reconstruction and Develop-
ment have been pressing for Devaluation
as one of the measures to get the Indian
economy moving. Increased western aid
for India's fourth five year plan had been
held up until India acted on these recom-
mendations."

I read from the 'New York Times'. May |
now invite your attention to the London
'Daily Telegraph' which reads as follows :

"The decision in fact is believed not to
have been his (Finance Minister's) but
that of Mr. Subramaniam, the
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Minister, and Mr. Asoka Mehta, the
Planning Minister, both of whom have
recently visited the United States and have
been firmly given their working orders by
the 'International Monetary Fund'

1 read from the 'Daily Telegraph'.

Then 1 would invite your attention to
another matter, that recently in a Congres-
sional Committee Mr. Thomas Mann gave
evidence in which he said that devaluation
had been carried out—well, on the orders of
or according to Americans' advice— and so
on.

Then here is a report in the 'Indian
Express' of 9th August, 1966, under the
head "Washington" :

"An almost identical statement was
made with regard to devaluation by ano-
ther key official, Mr. Thomas Mann,
before a different committee."

Earlier, the report refers to the Passman sub-
committee in which Mr. Bell gave evidence
under oath. Therefore the American position
is quite clear. The trouble with our
Government is that it dees not know when it
is kicked and when it is kissed. It does not
know when it is bamboozled and bluffed and
when it is counselled and advised. That is the
trouble with our Government. It has lost all
sense of, shall wc say, feeling ; it is lost to it.
Therefore they do not understand. I
sympathise with them, because they are in a
state of mental, political and moral decline,
and in such a state one does not expect that
the Government would be in a position to
differentiate what makes pressure and what
does not make pressure. Now here, therefore,
it is quite clear. It is no use Mr. Asoka
Mehta telling us that it was only a case of
advice. We know that it is not an advice.
When advice is accompanied by threats of
withholding economic assistance, or non-
project assistance, or committed aid, advice
assumes the complexion of pressure. When
advice is given in the background of threats
to slow down our industrial development, to
bring our industries to a halt, to withhold
food supplies, advice does not remain
advice. It becomes political pressure and
political ~ blackmail, to  which this
Government, unfortunately and to the
misfortune of this country, has surrendered.
Now here, in
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the Congress Working Ccmniittee it was
discussed last month, and I hope the Prime
Minister will throw some light on this
subject. One former Minister, Mr. T. T.
Krishnamachari, who, 1 understand, was
consulted about devaluation, but not the two
other former Ministers, Mr. Deshmukh or
Mr. Morarji Desai—not that I have got any
particular fascination for others, but one was
consulted—and the advice of the former
Finance Minister was—it was abou seven
days before devaluation was announced—
that devaluation would be a wrong step, and
it appears that he told the Congress Working
Committee that it would open the flood gates
of economic slavery. At that Working
Committee  meeting. Madam  Deputy
Chairman, the Prime Minister and Mr. Asoka
Mehta were all present, but none of them
spoke except Mr. Sachin-dra Chaudhuri who

neither understands valuation nor
understands devaluaticn. Well, he
understands  neither. He  understands

Company Law and Income-tax, how to
evade it.

There in that meeting one other Minister
spoke and that was Dr. Ram Subhag Singh,
according to press reports. These gentlemen
of the Congress Working Committee have
got the practice that after their meeting they
brief their pressmen. They have got lobbies
around them. So we get to know things.
There Dr. Ram Subhag Singh spoke against
it. The Prime Minister, that is to say, the
Head ofthe Government on the one hand,
and Mr. Kamraj who is the head of the Party
on the other, either by mutual agreement or
due to coincidence kept mum. That was an
interesting sight. As is well known again,
naughty people have said it outside in the
country, that they violently differ on this
particular issue. Of course, there should be
differences in such matters. What is the
quarrel between the two we ate not
interested now, except we would like to
know who fares better in this quarrel.
Anyway, if Mr. Kamaraj opposes
devaluation I have no hesitation in signi-
fying my support to him because I am not
for blind opposition. When Congressmen do
good things [ support them. When
Congressmen do bad things I oppose them*
In the case of my esteemed friend Mrs.
Indira Gandhi, the Prime Minister, well,. 1
am sorry | have to oppose her.
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[Shri Bhupesh Gupta]

Now, there I see Shri Asoka Mehta coming
to the House. After devaluation a number of
Indian businessmen publicly spoke and
made statements and if you scan through
their statements you will find that a large
number of industrialists in the first instance,
opposed this devaluation. Now after
devaluation has come, they are trying to
make the best of the bargain and in the name
of follow-up measures they are trying to get
all kinds of concessions. To that aspect of
the matter [ will come later. Now if you read
the newspaper editorials in the country, you
will find practically all the newspapers
opposed the devaluation. That is how
devaluation was denounced by the entire
nation, either by remaining silent as in the
case of the Congress leadership at the top, or
by open condemnation or criticism as was
done in the case of the newspapers and a
number of businessmen and industrialists in
the country, let alone the Opposition.

Now, Mr. S. K. Patil said at one of the
meetings—he is a very brave man—that he
would make devaluation an election issue
next year. Well, if that is so, let him make
this an issue right now. Let the Government
resign now and let us have one single issue,
this devaluation only and let us have the
election. Only then can it be decided
whether the people support devaluation, not
otherwise. But Mr. S. K. Patil being an
electioneer knew that this was only a stunt.
In other countries over such matters
governments do resign and test public
opinion. May I ask the Prime Minister

SHRI BABUBHAI M. CHINAI1 (Maha-
rashtra) : In which Communist country has
the government resigned on such an issue ?

SHRI BHUPESH GUPTA : Iam not
for the present concerned with multi-
millionaires. I am concerned with a gov-
ernment that represents the multi-millio-
naires. 1 would ask the Prime Minister, why
not resign immediately and have an election
only for the Lok Sabha, only for one House
? I am sure the Government will be
denounced and most votes will go against
them. But we need not go into that now
because neither will they resign, nor can we
force them to resign. All that

I RAJYA SABHA ]
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we can do is to put before them tic moral
case for it and this we are doing.

I do not wish to raise this as a party issue
and I would like the House also to discuss
this matter from the standpoint of the larger
national interests. Naturally in this context, I
would like to deal with it more from the
economic than from the political point of
view. 1 think these are matters which we
can discuss and debate and also I hope the
hon. Minister will take it in the right spirit
and consider my case on merits and from the
economic point of view, keeping in view the
larger interests of the country.

The first argument advanced in favour
ofdevaluationisthat it is the recognition of a
reality, that the value of the rupee had gone
down and therefore devaluation was in the
nature of acknowledging an established fact.
First of all, 1 would like to point out that the
price of the rupee in the international market
had been going down for many years. It is
not as if today the price had suddenly gone
down. It had been going down for some time
and it was also being mentioned earlier and
when the matter had come to the House it
was pointed out that in Beirut, Hong Kong
and other places, the rupee was selling in
terms of foreign exchange at a discount. But
nobody thought of devaluation then. If you
think that the rise in the prices internally is
another factor justifying devaluation in
relation to the external currency, may I point
out that in the recent period in many western
countries also the prices had risen by ten to
twenty per cent. In the United Kingdom there
has been recently a rise of 3.5 per cent
annually. Prices have also risen in Ceylon,
Pakistan and other countries. But none of
these countries has thought it fit to devalue
its currency. On the contrary, the U.K.
Government is trying to defend the sterling
pound with all its might and the matter is
being discussed publicly and hon. Members
would certainly know from the newspapers
that there is no hush hush about it. Though
wc may not like the approach or the way they
try to defend the pound sterling, in England. [
the Wilson Government has initiated dis-
cussions among bankers, politicians and
economists and so on as to how they can
defend the pound sterling. But here this

Government which is incompetent and
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capitulatory waved the white flag even
without the pretence of a fight. I could have
understood if they had gone down fighting.
But unlike England they did not even
approach the issue with the object of
defending the rupee though the rupee
deserved to be defended by the Government
in cooperation with all of us. Therefore, this
argument of acknowledging an established
fact does not hold water at all.

Here comes the question of pressure. Now,
Mr. Asoka Mehta and Mr. Sachin-dra
Chaudhuri and others will certainly deny that
they had been subjected to pressure. After all,
how can such great people be subjected to
pressure, except the pressure of the Almighty
perhaps ? Then comes Shri T. T.
Krishnamachari. I must say that Ministers
usually tell the truth when they are out of
office. Mr. T. T. Krishnamachari revealed
that he had been subjected to pressure, to
quote his own words, "to stupendous
pressure" for two years. Am I to understand
that he left no trace of that pressure in his
office for his successor to take note of?
Certainly Mr. Sachindra Chaudhuri knew that
this Ministry, this Government and the
country had been subjected to blackmail and
pressure. Therefore it is not at all sudden.
Devaluation is the culmination of the
capitulatory policies of this Government in
relation to the United States of ! America and
the American monopolists and Indian
monopolists. 1 find that our Prime Minister
does not seem to be familiar with that
phraseology, monopolists and so on. In
Moscow or somewhere she said something.
But if she will kindly look at The Glimpses of
World History, containing a series of letters
written to her by her illustrious father, she
would find these phrases. Nobody should be
unfamiliar and she at least should not be
unfamiliar with them. Shri Sachin Chaudhury
or somebody else may be, but certainly not
she. And we also learned many of these
phrases from the Autobiography of Jawa-
harlal Nehru when we were young and from
the letters written to her—I hope she would
not mind if I read them—and also from his
other books.

3PM.

As far as the foreign exchange reserves '-re
concerned, the reserves came down by 1
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March to Rs. 185 crores, Indian assets and so
on. This is not the first time that it has come
down very low. Earlier also at times the
situation had been simply precarious. Even
then not a suggestion was made even
remotely by any member of the Government
or by any member from any side of the House
that the way to meet the situation was to
devalue the rupee. Therefore the argument
about the foreign exchange reserves is an
afterthought, shall we say, and an argument
which is not acceptable to us. Now, here |
should like to point out that many other
countries have their foreign exchange
reserves at a very low level. Even England is
in a very bad position and sometimes America
complains that its position is not so very good
but from their point of view. But generally
devaluation is not done ; on the contrary
efforts are made to defend the national
currency.

Now let me come to the official arguments.
Their first argument is that devaluation will
stimulate exports ; the second argument is that
it would restrict imports and encourage import
substitution. Their third argument is that it
would improve the trade balance. These
arguments demand consideration and I shall
endeavour to do so. Besides these it is also
said that devaluation was necessary for getting
assis-| tance from the U.S.A. and this is an ad-
mission of the fact that the Government has
been subjected to pressure and black mailing
tactics. This was said on th 7th of June in
reply to a question, if I remember right, by the
Finance Minister himself or by his Ministry.
Let us examine these arguments but before
going into them I should like to point out,
Madam, the impact of devaluation on the
national economy. Right at the beginning I
wish to say that our economic development
had certain independent aspects. It is a capi-
talist economy but development was taking
place in some ways on an independent line
but now the devaluation has hit the
independent aspect of economic development
right on the head. That must be remembered ;
the independent aspect has been the casualty
of this blow.

Now, let us take the position of foreign
debts. Foreign debts, we know, have gone
up as a result of devaluation by a stroke of
the pen from Rs. 2 733 crores to Rs.
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[ Shri Bhupesh Gupta ]

4,102 crores, an increase of Rs. 1,369 crores,
almost equal to a full year's imports of this
country, or slightly—shall we put it in
another way- less than ten or between eight
to nine per cent of the total national income.
Therefore hon. Members will take note of
the fact that by a single stroke of the pen the
nation's liability has been increased to this
extent and it will have to be borne by the
generations living and the generations yet
unborn. The national economy has been to
this extent so seriously mortgaged to
Americans and others.

Let me go to another aspect of the matter
but before I pass on I would like to point out
here that in 1966-67 we have to pay an
additional sum of Rs. 88 crores simply on
account of devaluation as principal and
interest charges in regard to debts already
incurred by this Government. This will go on
increasing of course. Now let us look back a
little. On August 14, 1947— we are now in
August 1966—mnineteen years ago India's
Sterling credits stood at around Rs. 1,200
crores, not taking into account Pakistan's
share. If Pakistan's share was also there,
undivided India's Sterling credit stood at
about Rs. 1,500 crores. So we launched our
independence as a creditor country with huge
Sterling balances about which the Congress
Working Committee in 1945 or 1946 passed
a series of Resolutions that with this money
India's economic development will be
promoted. Now today after nineteen years of
independence— we have entered the
twentieth year—this Congress regime has
brought the country to the verge of
bankruptcy. We might as well declare that
we are [insolvent. I am sure if this had
happened in the private life of Mr. Asoka

[RAJYASABHA]

Mehta personally, had he been a creditor and
now come to such a state of affairs, he would
have approached the court for declaration of
insolvency in the same way as Mr. Fazlul
Hagq in his time used to do ; but today he will
never do so. Perhaps he will be wanting pro-
motion for the great act of bravery that he
lias done.

Going back, at the start of the First Five
Year Plan in 1950-51 our foreign debt stood
at Rs. 32 crores and today after devaluation
it is Rs. 4,102 crores. Of course, part of it
has been utilised for the development of our
economy ; I can understand
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that but the gap between the two has to be
borne in mind in the background of the
devalued currency. And foreign loans of
Indian companies will now go up by 57 -5
per cent and interest will go up from, say,
seven per cent to at least nine per cent in
terms of the rupee on those outstanding
foreign loans of private companies. It is no
wonder therefore that some of the private
concerns in this country are demanding a
revaluation of their assets in the light of
devaluation of the rupee. It is also significant
that Mr. J. R. D. Tata, speaking the other day,
said that such assets of the Tata Iron and
Steel Company as are linked m reign debts
and foreign loans should IK revalued, that is,
their value has to be raised. Now, services
will also go up and I need not go into that.

And the result will be that planning wilt be
whittled down. Our planning h;. brought to
such a position that without American
endorsement we cannot even produce a Plan.
I say that the Planning Minister should have
resigned even on the score that even after
four months of the planning period he has not
been able to present to the country even a
draft outline of the Fourth Plan. But whatever
happens —Gods may come down to earth—
our Ministers never contemplate resignation
unless they land themselves in corruption
cases, but it is very difficult to find out such
cases always in time. That is the position.
Therefore our industrial projects. Madam,
will be delayed, industrial projects which
depend on foreign loans and there are clear
indications that such projects will be whittled
down, curtailed, discouraged andso on . And
it is quite understandable again that the prices
of these projects, as far as their foreign
components are concerned, will go up. One
estimate is that the steel projects would now
cost Rs. 200 crores more, compared to the
pre-devaluation period. Then we are faced
also with the question of heavy costs of
maintenance imports and that will begin to
tell not only on prices when these main-
tenance imports go into operation after
devaluation but they will also affect the small
and medium industries because many
industries which are small and medium,
especially the smaller ones, will not be in a
position to maintain themselves in fierce
competition with the bigger elements when
the foreign components will cost so much
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in rupee terms. Therefore cut-throat
monopoly competition will be directed
against these medium and small industries,
especially the smaller ones, with the result
that concentration of wealth will take place
more and more and in a country like ours
where the small and medium industries have
still some part to play, especially having
regard to the regional disparities, it will lead
to great retardation of the industrial
development of the country.

Then what about the agricultural pro-
gramme ? Mr. Subramaniam used to tell us
about the package deal in agriculture.
Madam Deputy Chairman, here again after
devaluation the prices of everything that we
import in this connection will go up by 57 -5
per cent. Before, Mr. Asoka Mehta, 1 have
got his speeches, pointed out in one of his
speeches that two million tonnes of fertilisers
would cost about Rs. 12 crores. That was
before devaluation. Now, naturally that
would cost Rs. 20 crores. We were told that
in order to carry out the big schemes and so
on we would be requiring about Rs. 450
crores or so in the next five years, that is to
say, the Fourth Five Year Plan, for fertiliser
factories and so on. That would now go up to
Rs. 600 crores, if not more. Therefore, as far
as this particular scheme is concerned, the
so-called package deal will be beyond the
reach of the nation. If we had the eapacit} to
meet the requirements, I think that has been
scuttled already. There will b* some effort
on the part of the Government to get things
going, but they would not be in a position to
do it, because the bill will be too heavy. Even
at that time Mr. Asoka Mehta and others in
their speeches expressed doubt whether it
would be easy to meet the requirements, in
pre-deyaluation terms, of the package deal,
but assuming that what they said at that time
is a sound calculation, well now it will be
one and a half times more. Therefore, that is
doomed already and as against that we do not
have any alternative suggestion of agrarian
reforms by giving land to the tiller of the soil
in order to bring about an upsurge in our
agriculture. Therefore, a vacuum is being
created not only in theory, but also in
practice and it will have a very negative
impact on the entire economic development
in the coming days. Devaluation has been, if
T may say so, a
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devastating blow to our agrarian econcmy, if
we keep in mind the present Government
policies. The national exchequer has been
heavily burdened for years and years and,
well, the destiny of the nation has been
mortgaged.

Now, let us come to the argument that it
will promote exports. We are told that our
exports are priced out in the international
market, but in our view this is not true. The
Report of the Ministry of Commerce for
1965-66 points out that 80 to 82 per cent of
our exports move out at almost international
prices. Therefore, the argument that our
exports were getting priced out would not
stand, because the Report itself has pointed
out that it was not so. Only 18 to 20 per cent
of our exports requires Government
subsidies. Therefore, the whole argument is
wrong. After devaluation, the Federation of
Indian Chambers of Commerce and Industry
expressed doubt as to whether we would be
in a position, after devaluation, to maintain
our export targets, even at the pre-
devaluation estimate of Rs. 5,100 crores.
Now, a doubt was cast by the FICCI. We are
told by this Government that their export
target, after devaluation, would be Rs. 8,000
crores. This is the same as Rs. 5,100 crores in
terms of the devalued rupee. The value of the
rupee has fallen. Therefore, the Government
actually does not env'sage a larger quantum
of export or a larger real earning in terms of
the pre-de-valuation rupee. The position
remains more or less static. The difference in
the amount is explained by the devaluation
of the rupee.

Seventy-five per cent of our export items
are inelastic and this is admitted in all
official reports, i.e., jute, cotton, tea, textiles
and so on. Here again the scope for the
expansion of the export trade is very limited.
As a matter of fact, the export of tea fell
from 529 million pounds in 1956 to 440
million pounds in 1965. It is a falling
proposition. I do not think that we are going
to make it up. Do I understand that just
because Mr. Asoka Mehta and the
Government have devalued the rupee, the
demand for tea would go very high in
England ? Why should the people in
England oblige us by taking, say, six cups of
Indian tea instead of three ? It does. not go
up like that. Therefore, this is
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[ Shri Bhupesh Gupta J not true. The
demand cannot go up to that extent. Now,
suppose the demand goes up. Are we in a
position to produce ? Is it easy for us to bring
about a rise in production in the plantations ?
Tea is grown not in Yojana Bhavan, nor in
the Finance Ministry nor in the Prime
Ministers Secretariat. It is grown in the
plantations of our country and there increase
cannot take place easily. Any trade union
worker or any worker even in an industry
will tell you and yet the calculations are
made on that basis. As far as jute is
concerned, again, do I understand that the
demand will go up so rapidly ? There is no
point in thinking along these lines. Again, we
find that within the country there is shortage
of raw jute. Recently some block closures
were taking place. At that time discussions
had been in progress belween the DMA on
the one hand and the Government on the
other hand, how to avoid the block closure of
jute mills. Here is a time when we cannot
keep the jute industry going and it is no use
the Government telling us that as a result of
devaluation there will be more jute
production and so on. Therefore, the question
of export surplus is a myth. We are not going
to have very much export surplus as a result
of devaluation. Now, what will happen, I will
just show. In order to earn the same money
prior to devaluation we will have to send 36 -
5 per cent more goods abroad, to our export
markets. This, again, mwill come in the way

SHRI RAJENDRA PRATAP SINHA :
How ?

SHRI BHUPESH GUPTA : Now, our
mexport earnings are estimated at Rs. 8,000
crores, during the entire Fourth Plan period,
after devaluation. We have our doubts
whether this target will ever be reached. Here
again [ say that a small section of the
monopolists will, of course, be enriched by
this kind of thing, because they will be
earning more rupees, there is no doubt about
it, for one dollar. You can have more money,
but how does it help the economy ? The
economy will suffer, because we will have to
send more goods. The advantage will go to
the exporter here, to the private exporter,
because he will earn more money and can
spend a lot more. But the nation will have to
work lia rder in order to earn the same
amount
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of dollar for the simple reason that wt will
have to export one and a half times or more
goods and those goods will have te be
produced by our workers. Therefore the
working people have to work more, as a
Tesult of devaluation, for the benefit of
Americans and others for the sake of foreign
consumers and not of our own people. No
wonder that Mr. Manubhai Shah and others
have already come forward with the
suggestions for a cut in consumption.

SHRI RAJENDRA PRATAP STNHA :
Just go to an elementary school in order to
understand these things. What he is saying is
rot. You must go to an elementary school to
understand these things. What you are
talking is all abswd.

SHRI BHUPESH GUPTA : Because you
cannot understand it. He will not understand
things. He has lost so many things and he has
lost something else. When you were here
you understood things, but now you will not
understand it. [ hope that some day you will
be a Minister for misunderstanding it. Do
you not' understand that we will have to send
more goods than what we export now in
order to earn a hundred dollars ?

SHRI RAJENDRA PRATAP SINHA :
No.

SHRI BHUPESH GUPTA : You will
have to send more goods.

SHRI MULKA GOVINDA REDDY
(Mysore) : You will have to pay more for
your imports.

SHRI BHUPESH GUPTA : I am saying it
from the official statement. (Interruptions)
Please do not disturb me. You will have your
chance. Here because the value of the rupee
has fallen, the dollar is much higher now in
relation to the rupee. If you say that the
international prices wifl be there, it will not
work that way. Anyhow, you will have to
send more goods.

SHRI RAJENDRA PRATAP SINHA :
No.

SHRI BHUPESH GUPTA : Of course,
by selling more goods you can earn more,
but the scope, as I said, is very little. Now,
prices will go up by 57 '5 per ce*t. The
question is how it will affect oar eccn-nomy.
For the last two years food im-
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ports were 21 per cent ; industrial raw
materials were 56 per cent. Even according
to Mr. Mehta's statements you will find that
under the Fourth Plan it was envisaged that
we would have to spend Rs. 900 crores for|
imported components for our machineries
and plains and also another Rs. 600 crores
for spares ; altogether Rs. 1,500 crores.
Madam Deputy Chairman, this again will be
Rs. 2,200 crores which you will have to pay
for the same thing.

The prices will go up of many articles.
They will go up a little later, but they have
started going up. Food, for example. Last
year you imported food costing Rs. 300
crores. It will be after devaluation, I am
taking into account the rise, Rs. 455 crores.
The freight bills of /4 million tonnes of]
foodgrains will be up by Rs. 50 crores to Rs.
80 crores. It is said that food, fertilisers,
pesticides, etc., will be subsidised. That will
cost in the period of the next four or five
years or so Rs. 250 crores to Rs. 300 crores.

With regard to imports and exports let us
see the trade balance, how it fares. In 1965
we imported Rs. 1,400 crores worth of
goods. By our exports we earned Rs. 800
crores in round figures. We had a deficit of
Rs. 600 crores. Today if we send exactly the
same amount of export in quantum and
import the same thing, what it comes to after
devaluation ? The same imports will cost us
Rs. 2,200 crores instead of Rs. 1,400 crores,
and by export of those things we shall be
earning Rs. 525 crores instead of Rs. 800
crores.

SHRI BABUBHAI M. CHINAI : How do
you come to this figure of Rs. 525 crores ?
Madam, he has all the while been saying
that our exports will be costly and the
imports will be costly. Is there any sense in
saying that ?

SHRI BHUPESH GUPTA : I know I am
hitting on the right point. So the deficit will
go up by Rs. 1,075 crores compared to Rs.
600 crores before devaluation, other things
remaining equal, the quantum of export.
Reduction of imports will also be very
difficult. You are already liberalising
imports and giving import licences and so on
of the order of Rs. 140 crores. Collaboration
agreements will be encouraged :and helped,
collaboration with private
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concerns at the monopolist level. Import
substitution or Swadeshi that way will
suffer because there will be more collabora-
tion with the foreign monopolists and
inflow of foreign private capital.

In export drive also you have little success
because of the very nature of our economy
and because of the international trade rela-
tions into which we are placed today. This
will take place at a time when our per
capital income rise has stagnated at 0.4 per
cent when the national income has only
increased in the Third Plan by 12-7 per cent
compared to 30 per cent target. Just at that
time there will be the so-called tightening of
the belt, cut on consumption, a greater waste
of our labour power to earn foreign
exchange and so on, leading to a general
onslaught on the living standards of the
masses and thereby giving up steadily the
social objectives of our planning. This is
what I would like to point out.

THE DEPUTY CHAIRMAN :
must wind up now.

You

SHRI BHUPESH GUPTA : Our liabilities
are going up. How shall we find the
additional money that we will require? This
will be raised by taxation. Already there are
proposals for taxation and more taxes will
come. After all the money will not come
from the Congress election fund, and Mr.
Chinai will not make a voluntary surrender
of crores of rupees in order to meet the
liabilities. This money will be found by
taxing the people, by raising the prices so
that the capitalists will benefit more and
more. Therefore, we are faced with such a
situation of an all-round attack on the living
standards of the people. The broad line of
independent economic development is lost.

What has brought about this devaluation
in our view—I shall just point out. It is the
general line of capitalist development
aggravated by concessions to Indian and
foreign monopolists and also by the
compromises with the semi-feudal elements
in the countryside which come in the way of
land reform. I can only say that for the last
several years since independence we have
imported Rs. 2,200 crores worth of
foodgrains. That is a very serious lapse on
our part. Dependence on foreign assistance
has gone up. In the Third Plan it was 25 per
cent of the entirepian ft It will
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[ Shri Bhupesh Gupta ] be now more.
Then again it is a situation when about 90
per cent of our external trade has been tied
to the western market and as a result we will
suffer. Deficit financing also will go up, and
in the last year of the Third Plan there was
deficit financing of the order of Rs. 400
crores compared to the total plan target of
Rs. 500 crores. Therefore, non-project aid
and other things will get in in encouraging
the exporters in the private sector and so on.
There will not be any economic discipline
So to say.

This is my last suggestion. In order to bar
the road to ruin our suggestion will be
nationalisation of external trade here and
now ; moratorium on payments of principal
and interest on foreign debt ; drastic curb on
remittances for foreign investments amongst
the  foreign  monopolists such as
commissions, dividends, royalties, etc. ;
more trade with the socialist countries and
Afro-Asian countries which do not form part
of the Western bloc and are not subjected to
the depredations of the imperialist world
market. We should pass on vigorously from
aid to trade. Dependence on aid for our
economic development has been ruinous and
today orientation should take place in the
direction of trade so that trade pays for our
development. Nationalisation of banks, the
oil industry and certain other industries in the
monopoly sector should be carried out, and
we must here and now take effective
measures to break up the 75 monopoly
houses marked in the Monopolies Com-
mission Report which are responsible for
many evil things. If they remain and they
control the banks, the aftermath of deva-
luation will only be greater ruin for our
national economy and sufferings for our
people. The price line should be held.
Therefore, monopoly procurement has be-
come a life and death question for the nation
today. Mr. C. V. Raman has stressed on the
need of self-reliance. We should certainly
give our thoughts to this problem and do
away with imported technical know-how,
where we can avoid it, and collaboration
agreements with the foreign private sector ;
the instrument of exploitation and pressure
should be avoided. Radical land reforms
should be carried out. Lands should be given
to the tillers of the soil and that is how an
upsurge in our agriculture should be brought
about, by
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using the labour power and our own inter "
nal resources instead of relying on foreign
fertiliser, foreign pesticide, foreign fertiliser
plants, and so on. In the first place it is a
reliance which has nothing to do with
Swadeshi, and secondly we are not in a
position to meet the increased cost of such
things. Therefore the danger to the agri-
cultural sector is very very great indeed.

These are some of my suggestions, prac-
tical I know, but they will not be accepted by
this Government because by devaluation the
Americans and the Indian monopolists have
laid a siege on our economy and therefore
we have to see how we can save the
situation. Therefore, 1 say these are some of
the constructive proposals that I make and
these should not be treated as something
very extraordinary, revolutionary but
certainly they are progressive to meet the
situation.

Finally, before I sit down, I think after
devaluation Mr. Asoka Mehta, Mr. Subra-
maniam and Mr. Sachindra Chauhuri have
no right to continue as Ministers. In fact they
should be impeached and we have demanded
the resignation of the Government. We know
that the Congress Party has a majority, but
the mass protests of the people are being
organised and we have to present the people
on the 1st of September before the gates of
Parliament. But before that I say that, this
Government has let down the country. This
Government has shifted the decision-making
centre of our country from Delhi to
Washington, and Mr. Asoka Mehta, Mr.
Sachindra Chaudhuri—he is the second
fiddle in that —Mr. Mehta and Mr.
Subramaniam, notably Mr. Mehta, have been
instruments in this sell-out deal. Therefore,
for the sake of the nation, for the well-being
of the nation, in order to redeem our prestige
which lias suffered as a result of devaluation
and in order to remove the taint that has been
put on our sovereignty, they should resign.
Besides, they bluffed in Parliament deli-
berately in February/March this year and
therefore, on that score also, whether they
have committed privilege or not, I say that
the bluffers, those who deceived the country
and Parliament, those who told lies before
the nation and Parliament have no right to
occupy the Treasury Benches. Shrirtwti
Indira Gandhi's Government, if she :has
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got any self-respect, should offer resignation.
Moreover, I demand the impeachment of
these three evil men. 1 call them evil
geniuses of the present Government, two of
them especially.

The question was proposed.

THE DEPUTY CHAIRMAN : Shri S. N.
Mishra. 1 may inform the House that 10
hours have been allotted for this debate and
there are very nearly 50 hon. Members who
want to participate.

SHRI S. N. MISHRA (Bihar) : Madam
Deputy Chairman, I find myself in a difficult
predicament, after the Bhupesh Gupta
economics which has been elaborated before
us for about fifty minutes. We seem to have
forgotten all the economics that we have
learnt in our life. I have always been a great
admirer of Shri Bhupesh Gupta as one of the
most charming persons on the Opposition
Benches, and 1 have admired him for his
adroitness and resourcefulness in debate. But
today I must say that I have to confess to a
feeling of disappointment because of this
kindergarten stuff. 1 did not want to use that
word, but it seems that he has not been very
well briefed by his party secretariat on this
very important and vital subject of
devaluation and what we have been treated to
is only a collection or congeries or a mass of
irrelevant and half-digested things on this
important subject. I had imagined earlier that
to Shri Bhupesh Gupta, devaluation was
equal to the hon. Shri Asoka Mehta, the hon.
Shri Sachindra Chaudhury and the hon. Shri
C. Subramaniam. And if after having spoken
about them he had thought that his task on
the subject was over, if he had done that,
Madam, I think he would have been on surer
grounds and would have achieved much
better eloquent results. But apparently he
chose to tread on the toes of economics and
he did it very badly, if I may say so. It has
been one of the greatest banes of the
Communist Party of India that throughout its
career it has viewed national affairs and
national personalities through an inverted
mirror. And since we have not been brought
up in that tradition of using very strong
language, we do not want to say anything in
reply to what he has said about some of the
personalities who adorn the Treasury
Benches. We do not want to pay him back in
the same coin. But what I thought was that
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after all that had happened this morning he
would use soothing words, words which do
not injure but heal. But apparently he has not
chosen to do that. What he has done is that
he has picked out only three honourable
gentlemen out of the Ministerial inflation of
sixty, and out of a large party of 500 —
dangerously large I should say. I do believe
in a strong opposition for then alone would
there be any real meaning and vitality in our
democratic structure. But he has chosen to
pick up only three persons out of those 500.
I mention this figure only to the House in the
most clear and emphatic terms that the entire
party of 500 is solidly behind the
Government on this important subject.
Whatever ifiitial doubts and hesitations were
there, those doubts and hesitations and
cogitations are ended, which is very natural
to a democratic party like ours. Now the
mind of the party is clear and firm and the
party thinks that it is not only beneficial in
the present, but it is also beneficial from the
long-term, point of view. And I shall just try,
during the time that is available to me, to
establish that there is a strong economic case
for devaluation in spite of what Shri
Bhupesh Gupta has said a few minutes ago.
He talked of disscusions and differences in
the Congress Party and he tried to bring in
the Congress President and the Working
Committee, the Congress Party in
Parliament and what not. These are all
wishful thinking. And so far as the Congress
President is concerned, I would like to say
that Shri Kamaraj is too deep a person for
Shri Bhupesh Gupta and he should not try to
interpret him whenever he says anything or
whenever he does not choose to say
anything. In fact, he has not chosen to say
anything. So far as I have been able to see,
there has been absolutely no statement from
the Congress President on the subject.

SHRI AKBAR ALl1 KHAN (Andhra
Pradesh) : When he was leaving the country,
he said that every party and every
Congressman should support the Govern-
ment move in this direction. He said that.

SHRI S. N. MISHRA : 1 repeat, let him
not try to interpret a person like Shri
Kamaraj. He is too deep for him and if the
Communist Party of India wants to meet the
Congress in the field. I would suggest to
that Party to appoint a
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I Shri S.N. Mishra | Committee to study
Shri Kamaraj in all his depth and present a
thesis for a full-fledged discussion.
Anyone

SHRI BHUPESH GUPTA : If I could
only have access to the Working Com
mittee meeting...................

SHRI S. N. MISHRA : The main
burden of the theme of Shri Bhupesh Gupta
was that this measure was undertaken
under political pressure.  This point has
been met squarely from our side. I must
tell him that I am so much convinced of the
strong economic case for devaluation that I
think that all his charges are patently
absurd. Yet, if one is not in a position to
establish an economic case, of course, his
charges would hold water, would hold good.
The fact is that the advice to devalue was
given by some financial institutions. Even
during the most crucial period when we
were engaged in a conflict with Pakistan,
we got advice from various governments —
we got advice from the East. We got advice
from the West. But where was the question
of compromising of our economic
sovereignty ? Yes, we did get advice from
the International Monetary Fund and the
World Bank. Let there be no denying the
fact. In fact we are entitled to get advice
from these financial institutions. ~ We are
members of these institutions. We are mak-
ing substantial contributions to them. We
are represented on the Executive Boards of
these bodies and we expect that they would
give us advice on matters in which their
advice is required. And I may remark in
this connection that the advice by the
International Monetary Fund was given two
years ago. And the fact that the
Government of India did not think it fit to
agree to this during these two years means
that the economic sovereignty was fully
exercised, and never compromised. Can
you think of any better example than this ?
This was tendered two years ago but not
agreed to.  But apparently, my hon. friend,
Shri Bhupesh Gupta, has chosen to be
ignorant of it. Now, when I say

SHRI MULKA GOVINDA REDDY :
The then Finance Minister resisted it, but the
present Finance Minister yielded.

SHRI S. N. MISHRA : I am coming to
that. Now, not only against us
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SHRI AKBAR ALI KHAN : It is the
policy of the Government, not that of the
Finance Minister alone.

SHRI S. N. MISHRA ! It is not only against
us that the charge is being levelled that it
has been undertaken under political
pressure. If you refresh your memory, in
1949 this was the charge also levelled
against the United Kingdom Government,
when important persons and important eco-
nomists like Prof. Harrod said that this was
the handiwork of the back-room American
boys.

This was the charge laid so far as the
1949 devaluation in the United Kingdom
was concerned.

Now Mr. Bhupesh Gupta used the stron-
gest language possible when he said that it
was the greatest act of national betrayal
after independence. Thereby he meant—
he said in so many words later—that our
prestige has been affected as a result of this
act of devaluation. I do not really under-
stand why cold reason and hard logic
should not be brought to bear upon an
important subject like this. It should be in
the national interest not to import senti-
ments. Both socialist and capitalist coun-
tries—he did not mention this fact—have
had to devalue their currency and they
came out rather very well from the busi-
ness of devaluation, and that is what we
propose to do.

Now, our prestige, Madam—this is my
humble submission—can be preserved if
we are able to achieve a high rate of eco-
nomic growth.  Our prestige can be pre-
served if we are able to meet our repayment
obligations in time and without difficulty.
Our prestige can be preserved if we are able
to show to the world that we are engaged in
a real battle of self-reliance. Then alone can
our prestige be preserved. Our prestige
cannot be preserved by using pyrotechnics,
by using words which Mr. Bhupesh Gupta
has used. After ail, this defending the
rupee is no less difficult and no less
important than defending a piece of territory.
It equally requires total mobilisation of the
community behind it. Now that cannot be
done by empty words and by verbal
techniques. So I was saying that this
devaluation now opens up before us a
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new battle of economic self-reliance and
economic defence, and the Government
after having accepted to do this has, in fact,
invited the entire country to join in this
battle. That is the real meaning and
significance, to my mind, of devaluation.
Devaluation is not—although it has been
said by many a spokesmen of the Treasury
Benches—merely an exchange adjustment
or monetary reform. It is much more than
that. It is, what I have already said, the battle
of self-reliance which we all have to join.

Now, unfortunately, Madam, a psychology
of depression and crisis is sought to be
created by many. Even important and
responsible persons say that there would be
a second devaluation and that a galloping
inflation was round the corner. When Mr.
Bhupesh Gupta was talking of national
bankruptcy, I think he was talking in a light-
hearted manner. He did not consider that
this nation has now built up an economy of
which we can be really proud. This is an
economy, Madam, which has thrown up not
less than Rs. 200 crores of additional
resources during a space of nine months
through the Supplementary Budget of 1965
and the Annual Budget of 1966. In spite of
the lengthening shadow of an unprecedented
famine and in spite of the Indo-Pak conflict
and a decline in the national income to the
extent of 4 per cent, this economy was able
to throw up this substantial amount. This
speaks of the vitality, resilience and strength
that we have been able to build into the
economy.

Again Madam, this is an economy which
has been regularly throwing up marginal
savings to the extent of 25 per cent. This is
an economy which stood the test of self-
reliance in the Indo-Pak conflict when the
supplies were cut off. Pakistan was put to a
great embarrassment, we were not. So we
won it without much difficulty.

Madam, here I must refer to what has
been said rather irresponsibly by many
people mostly outside the House, namely
this has been the result of thorough eco-
nomic mismanagement during the course of
the last 15 years. Now is it the result of
economic mismanagement that we have got
an economy so internally sound and
bubbling with pent-up dynamism ? Of
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course, there are certain things lacking But
even so the economy is throbbing with
pent-up dynamism.

I would like to refer here to that part of
the resolution of Mr. Bhupesh Gupta which
says that it is against all past pronounce-
ments of the Government.

SHRI BHUPESH GUPTA : Pronounce-
ments in Parliament

SHRI S. N. MISHRA : Yes, against past
pronouncements in Parliament. Now if Mr.
Gupta had said that devaluation should have
been disclosed to Parliament earlier, then I
have only to quote what Mr. Attlee— and
this is very interesting—had to say about Sir
Stafford Cripps on whose Christian
conscience this was hanging heavy for a
pretty long time.

SHRI BHUPESH GUPTA : I never said
that it should never be done. The resolution
says that it has been contrary to all past
pronouncements. That means  the
pronouncement should have been made
earlier about what we are going to under-
take. Devaluation had no particular, aus-
picious date.

SHRI AKBAR ALI KHAN : If they had
not kept quiet, it would have given room for
suspicion.

SHRI S. N. MISHRA : I can, therefore,
do no better than quote Mr. Attlee on this
point, He says :

"But I am afraid Stafford did take it rather
hard. He had a feeling that people were
accusing him of something not quite
honourable, particularly as he'd had to deny
it right up to the last. He was rather a silly
ass th. t way. There were an increasing
number of rumours. They were affecting
exchange rates and they had to be denied.
You can't let that sort of decision be known
until it comes into effect. Having to deny
what was the truth was no doubt hard on a
Christian like Stafford, but he wouldn't
have let it worry him if he he'd any sense."

What I am saying is that this is one of the
weakest arguments that the Opposition has
been trying to make against this issue of
devaluation.
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SHRI P. N. SAPRU (Uttar Pradesh) :
Even Yudhisthir had to go to hell because
he spoke some lie.

SHRI S. N. MISHRA : As I said earlier,
I am completely convinced that there was a
strong economic case for devaluation. T
want to dwell on this point at some length.

There was a constellation of economic
circumstances, to my mind, which dictated
it—and I am quite sure that if the Com-
munist Party had been in power they would
not have acted differently. And that is what
Communist governments have been actually
doing in such circumstances.

I would like the hon'ble Members to
refresh their memory about a series of seri-
ous elements in the economic situation that
confronted us. Now many of these things
could not be ignored. It is said that bad
management is one thing responsible for all
this. Can you attribute unprecedented
famine to bad economic management ? Can
you attribute the Indo-Pak conflict resulting
in heavy economic costs and dislocation of
the economy to bad management. Madam,
had these two exceptionally adverse factors
not supervened on the economic situation,
probably there would not have been the
compulsion to devalue. These two factors
have been largely responsible for decision
of this kind. But let me refresh the memory
of the House about the situation that *we
are facing and I would ask whether there
was any alternative  in the given
circumstances.

Firstly, Madam, we had a balance of
payments deficit which was sizable, persis-
tent and chronic and our debt to the Inter-
national Monetary Fund was mounting. In
fact, it has already mounted to $ 475 million
by now. Secondly, the price level and the
cost of living index were out of alignment
with the prices ruling in the countries with
which we largely deal. Thus we were not
able to make good in the struggle to reduce
the costs and the prices and our goods were
outpriced. Thirdly. the free market rates of
the rupee exchange that were current in the
foreign markets were out of tune with the
official rates and the rupee was over-valued.
Mr. Gupta was saying that the rupee had
been overvalued for quite some time ; the
prices were high in some other countries
too.
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The question is, if the rupee was overvalued,
what was the period over which he thinks the
rupee had been over-valued ? The rupee had
been over-valued only for a period of two
years or so. It had not been over-valued for a
long time and during this period, we tried to
do with halliatives, with some of the
remedies which we had adopted and later on
found to our grief that they were not working
well. So let me come to another difficulty
which we were facing and that is the most
important point to be borne in mind by hon.
Members. We are basically faced with a
situation in  which the  essential
developmental imports are inelastic and our
exports stagnant. How does Mr. Gupta
suggest that this gap between the two should
be bridged ? This is the most basic point to
which the House must address itself. All
these trends, persisting over a period, were
enough to warrant devaluation but they were
further aggravated by some of the factors
which I have already mentioned, that is, by
the Indo-Pak conflict and by the
unprecedented famine. You know that last
year we had an appreciable decline in
national income and a rise in the prices to the
extent of 15 per cent. All in all, the economic
situation, to my mind, called for a break-
through and a revolutionary trend. Otherwise,
we were heading towards a catastrophe.

SHRI BHUPESH GUPTA : I! has been a
slip-through from independence to slavery.

SHRI S. N. MISHRA : No, making good
in the economic sphere is not paving the
way for slavery, and trying to step up the
rate of economic growth is not making room
for any kind of economic enslavement. To
my mind, there was no better alternative
than devaluation in the given circumstances.

There were certain alternatives and In fact
they have been mentioned by some experts.
What were they ? One mention was that there
should have been a floating rate of exchange.
This apparently could not have appealed to
this House. This cannot appeal to any self-
respecting economy. It had been done in a
few cases as in Canada in the past but there
were special circumstances in which they had
to do it. But in our case it would have made
for uncertainty in the minds of exporters and
this would have made the matter worse.
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There was another alternative—a severe
deflation. This is what has been proposed for
the United Kingdom to preserve the value of
the pound, to defend the pound. In our case
it would have meant cutting down drastically
the balance of payment deficit by cutting
down the development programmes and this
would have meant nominal existence of
planning. This would have meant
accentuation of poverty and unemployment
and this would have meant lowering of wage
rates all-round, the wage rates of the
labourers by whom Mr. Gupta stands
undoubtedly. He has always been espousing
the cause of labour as many of us on this
side also do.

The third alternative was, leaving things as
they were. That seems to be the main,
burden of Mr. Gupta's speech—'leave things
as they were'. He says : "You should not
have done anything in these circumstances
although you were faced with these
difficulties that are mentioned by the
Government spokesmen." Now let us
examine what it would have meant, this
leaving things as they were. If we had left
things as they were, it would have meant
this. Unconsciously Mr. Gupta probably
seems to subscribe to the view that there
would always be some countries very
anxious and keen to bale us out of these
difficulties. And so he says : 'let us remain
where we were'. That seems to be the
unconscious suggestion of Mr. Gupta. I
know that would be farthest from his mind
because he is a real believer in the process of
independent economic development. About
that I have no doubt absolutely, but this is
what his argument has Jed up to.

Secondly it would have also meant the
continuance and even increase of the whole
system of export incentives with import
restrictions of a severe kind, constricting
development and almost paralysing produc-
tion, and import entitlements and purchase
of foreign currency at a premium through the
Remittance Scheme—all bidding fair to add
up to a fantastic subsidy of—probably the
House is not quite conscious of this—about
Rs. 250 crores per annum. How could this
situation be viewed with equanimity by the
country and by the House ? Should not the
Government have turned to another solution
? And all this for what ? For merely keeping
devalua-M76RS/66-6
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tion veiled or concealed. There was really
no other purpose in continuing to do this but
only to keep devaluation veiled and
concealed.

Thirdly some aid-givers remaining un-
convinced of our efforts to achieve self-
reliance, would have been reluctant—and
this is not a thing which must be laughed at.
I am only saying that if we have to
modernise our economic and social structure,
there is no doubt that we have to get aid
from foreign countries but this aid must be
sought and received in such a way that we do
not compromise our basic principles and
programmes. That is what the House ought
to demand from the Government. So in the
given circumstances, the aid-givers would
have been reluctant to extend assistance.
This is an unfortunate fact that our industrial
structure has come to depend too much upon
economic aid from outside, but this is not the
moment when we should give way to
bewilderment or to self-pity or to horror. We
have to act, and we have to act in such a way
that the economic machine works and it does
not falter. We have to create some such
confidence in the world that we are able to
bring about this inflow of assistance. The
realisation of the dangers about too much
dependence on foreign economic aid is
indeed a psychological asset of the highest
importance and that should be a guarantee
for the future. That should ensure that we are
not going to use the aid in such a way as
might tend to threaten our independence or
economic structure, as it has been our
experience in the last few months.

I have to say a few words by way of sug-
gestions as to what should be done. In fact
here 1 have a grouse against the Go-
vernment. [ think the Government should
have come to the House with a full package
of reforms to deal with the new situation.
That the Government does not seem to be
contemplating to do during the current
Session. This would in fact be one of the
gravest failures on the part of the Govern-
ment. You know that in the U.K. the British
Government came with a Mini Budget with
the most swingeing reforms and austerity
measures. Here we have not got any such
full package of reforms or changes that the
Government wants to
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[Shri S. N. Mishra.] bring about.
Therefore 1 would say that here is a thing
about wuich I could have joined hands with
Mr. Gupta in demanding from the
Government a full package of reforms that
ought to be undertaken.

THE MINISTER OF FINANCE (SHRI
SACHINDRA CHAUDHURI): He
never demanded them.

SHRI S. N. MISHRA : I think that any
negative response to the present situation is
not in the national interest. In fact, nothing
would be more fatal to the national interest
than to make a negative response to this new
situation. We all have to come forward with
our mite to deal with this situation.

4p.M.

THE DEPUTY CHAIRMAN: You have
taken half-an-hour and by going on further
you will be keeping out someone from your
party.

SHRI S. N. MISHRA : A few minutes
more, Madam. Now the first thing I have to
suggest is that the Government has to take
drastic measures—not only this drastic
measure of devaluation but much more
drastic measures—to deal with the present
situation. And the first imperative drastic
measure that is suggested in the given cir-
cumstances is the one to deal with the
inflationary pressures. If the inflationary
pressures are not kept under control, all the
advantages of devaluation are going to be
completely neutralised. This is not the
occasion, nor does the time permit, to deal
with all the measures that are required to
deal with the inflationary pressures in our
economy. | shall do so when an occasion
arises, but at the moment I would like to say
that there should be a board appointed by the
Government to go into incomes and the
prices, and to formulate a policy on incomes
and prices, as it has been done in the United
Kingdom—on the model of the Jones Board
on incomes and prices. Because the whole
question of prices is related to the national
income and expenditure policy ; it is
necessary to do so. And the second thing that
I would like to suggest is the distribution of
essential commodities at cheap prices. That
must be considered to be a thing of the
highest priority and there should be a
Minister to look after the consumer stores
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which must be spread throughout the coun-
try. This is only to deal with .

SHRI BHUPESH GUPTA : Are your
services available for that particular Ministry?

SHRI S. N. MISHRA: My services are
available for any work that I am capable of,
and about my capability, probably he has not
got a very low opinion.

Now in the matter of reduction in ad-
ministrative-ctt/n-non-development  expen-
diture, it has been probably suggested by
many that there should be a reduction of 10
per cent or so. I do not think it is going to be
a very practical proposition.

SHRI AKBAR ALI KHAN : It was 3 per
cent and 5 per cent respectively, I think.

SHRI S. N. MISHRA : What you can do,
after slashing it down to the extent possible,
is to limit the rise in future to the rate of
growth in national income. That would be
the most practicable.

SHRI C. D. PANDE (Uttar Pradesh) : Is it
not possible to cut down some items
altogether ?

SHRI S. N. MISHRA : You would be
facing the human problem, Dr. Pande, which
would be overwhelming.

SHRI P. N. SAPRU : And it would be a
mistake to cut down expenditure on Health
and on Education.

SHRI S. N. MISHRA : Now I -will say a
word about exports.

THE DEPUTY CHAIRMAN: Are you
beginning a new point ? You may wind up
here.

SHRI S. N. MISHRA : Just a few points
more. One or two Members on this side
would like to make time in my favour. I am
just trying to make a few points and I shall
do so within three or four minutes.

Now I come to exports, because this is the
most important thing ; this is the most
important thing connected with devaluation.
Here also, I should say, more time would be
required to give details of the measures that
would be necessary in this connection. But
what I want to submit to the House
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is that the programme of economic self-
reliance is synonymous with a vigorous
export drive. And what does this export
drive require if you want to achieve eco-
nomic self-reliance during the course of the
next ten years ? That is the programme now
placed before the country by the Prime
Minister, and that has been mentioned in the
Indo-Soviet communique. If the country
wants to achieve economic self-reliance
during the next ten years, it means in
concrete economic terms that exports will
have to increase from the present level of
Rs. 800 crores (pre-dcvaluation) to Rs.
1,300 crores by the end of the Fourth Five-
Year Plan, and to Rs. 1,700 crores by the
end of the Fifth Five-Year Plan. If that is sc,
it means thai exports will have to be
doubled during the course of the next ten
years. Now this is the most concrete
national task to which we have to address
ourselves. This cannot be achieved — and
here 1 would join hands with Mr. Bhupesb
Gupta and I completely agree— this kind of
export drive or export promotion cannot be
brought about through normal channels or
through routine methods. There you will
have to  undertake = Madam, the
nationalisation of exports of the bulk goods,
and the goods produced by small (inks
which cannot organise salesmanship abroad.
These two are, it seems to me, not on
doctrinaire grounds but on practical and

pragmatic grounds, dictated by the
circumstances.
SHRI P. N. SAPRU: What about

nationalisation of banks ?

SHRI S. N. MISHRA : This is not the
issue just now. It may also be laid down,
Madam, for bringing about this export drive,
that every unit capable of exporting must
have the obligation to export 10 to 15 per
cent of its products. If it does not do that,
then it will have to part with that quantity to
the State Trading Corporation, or any other
agency set up by the Government, and that
agency, after deducting costs, would pay
back the remaining amount to the unit
concerned. Again it must be , laid down
clearly that there would be an obligation on
every unit that gets set up to pay back its
foreign debt obligations. At the moment
there is no such obligation on any unit to pay
back its foreign debts and they have to be
discharged by the
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financial institutions with the assistance of
the Government. This state of affairs must
end as soon as possible.

Now, Madam, only one word about
economic management of foreign exchange,
and I will have done. Here again I have got a
complaint. Much of the troubles that we are
facing today is because of the fact that some
of the agencies, which are meant to watch,
warn and anticipate in this regard well, they
did not function effectively. We were given
those signals many times before many of
these problems arose. The Finance Ministry
is one such agency and it should have
warned that some such situation was
developing, and maybe some difficulties
could have been averted. Then the Planning
Commission is another agency and they
should have acted with speed in this matter.
Any way there must be some agency which
can be caught hold of by Parliament, which
must be responsible to Parliament for
submitting periodically regular reports on the
foreign exchange situation. So this is my
suggestion that in future there must be
regular reports to Parliament on the foreign
exchange situation.

Lastly I would say this, Madam—and this
is also sad to me to some extent—that, so far
as the Government is concerned, for them to
suggest even remotely that there can be
abolition of the Gold Control Order, I think,
is not a very responsible thing. If the
circumstances leading to devaluation have
confirmed anything, it is this that the Gold
Control Order does not require to be
abolish.ee ; it requires to be strengthened. But
what am I to say of a country in which the
Communist Party thinks that communism
cannot be sustained except on the basis of 24-
carat gold ? I wish Mr. Gupta very well with
this bejewelled bride of communism. It is a
new contribution to the communist
philosophy, which I am not able to
understand, but his party seems to be
subscribing to the view that the Gold Control
Order must be abolished. I am all for all that
is required to be done for effective and
adequate rehabilitation of the goldsmiths, and
I would like that much more should be done.
They have probably done quite a lot, but I
would like more to be done for them. I am
quite sure however that many boys and girls
belonging to those families are not going to
take to this business again in future.
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[ Shri S. N. Mishra. ] 1 plead to the Finance
Minister to do all he can in this matter, but
let him not even remotely suggest that what
is under contemplation in the Government is
the abolition of the Gold Control Order.

With these words, Madam, 1 thank you
very much.

SHRI DAHYABHAT V. PATEL (Guja-
rat) : Madam, we have h ;d two speeches on
the economic policies of the Government
mainly in relation to devaluation. We can
understand Shri Bhupesh Gupta and his
economic theories. They have a clear line.
The Communist method is no respector of
orthodox economic theories, right or wrong.
In their country what they say is right. Even
if economically the price of a certain article
is Rs. 100 they can fix it in their country at
Re. 1 or Rs. 1,000. But the question is
whether the Congress Party is also
subscribing to such theories. The speech of
the previous speaker leaves one in doubt as
to where the Congress is going. For the last
fifteen years there has been confusion in the
Congress Party. It is but natural. From the
Gandhian path to the Communist path is a
contradiction in terms and during the last
fifteen years of Nehru, we have had the
indoctrination from the Gandhian Congress
to what is emerging before us as the
completely communist State. I have been
telling my friends here since I have come
here, since the last eight years, that you are
being driven by Shri Bhupesh Gupta into his
Communist economic theory and what he
says today you submit to and do tomorrow.
Well, here it is. What you are facing today is
the result of what you have been following.
Devaluation is the heavy price that the
people of this country are forced to pay
because of the fiscal indiscipline  of the
Congress Government.

One may, of course, ask whether devalua-
tion should have been so drastic. I do not
know whether it could have been possible
for the Government to have taken the people
into confidence. Perhaps it is mot exactly
possible. But it was not necessary to mislead
the people by reaffirming again and again
that they were not going to devalue the
rupee. How will the people
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of this country, for the matter of any country,
have faith in their Government when they go
on repeating ad nauseum that they are not
going to do something and then they do it
the next minute ?

What is going to be the effect of this
devaluation ? On the day devaluation took
place the prices had risen considerably by as
much as 16 per cent over those of the
previous year. What will be its effect as time
goes on ? We are, as | said in the beginning, a
democratic country and I hope we will
remain a democratic country where prices
cannot be controlled by the fiat of the
Government. There can be laws for
preventing profiteering. But the normal laws
of economics must apply and no laws of
economics can be subjected to the fiat of the
Finance Minister or the Prime Minister or
any* dictator. May I remind the House of that
simple story of King Canute and tne waves ?
There is nobody who can ask the waves to
stop or to go back. Similarly no Finance
Minister and no Congress Government or
Communist Government can put life into our
economy if you go on behaving like a
bankrupt.

You have sunk crores and crores of the
well-earned money of the country, of the
people of this country whom you have
squeezed dry. All this money you have sunk
into what you call your public sector projects,
your show-pieces. They were supposed to
earn for you interest. If they had done it, then
you would have deserved and you would
have earned the gratitude of the people. But
instead, we are not earning from them even
one per cent as interest. We are not earning
even one per cent interest from the Rs. 3,500
crores—that is my rough estimate—that you
have spsnt qn these projects. On the contrary,
we are paying interest at rates varying from 4
per cent and 5 per cent and 6 per cent on that
amount.

SHRI A. D. MANI (Madhya Pradesh) :
Even eight per cent sometimes.

SHRI DAHYABHAI V. PATEL : So
we are losing at the rate of 3 per cent and 4
per cent annually on that amount that has
been invested in these public sector projects.
That is rank financial indiscipline for which
the Government has taken
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no action. They just listen. They smile. There
are people in this country who do not believe]
in free trade, who do not believe in private
enterprise, who believe only in public
enterprise.

SHRI BABUBHAI M. CHINATI :
nationalisation.

SHRI DAHYABHAI V. PATEL : Yes, as
my hon. friend there says,nn nationalisation
also. These may suit certain conditions. But is
this doing any good to the country ? Have we
got in this country people who will take to
Government service and take Government
employment and run those public sector
projects ? Have we got a management cadre
in this country ? We have none. And,
therefore, all these difficulties come before us.
Our Government will not listen even to people
of experience who have told us, who have
warned us where we are going. But those in
our Government they just go on in their own
way and tell the people that they are doing
everything to control prices. We have been
listening to this talk about controlling the
prices all these years. Of course, the driving
force behind all this is the Communist theory
and the Communist nations. To please them
we have entered into the fraud of the rupee-
payment agreements. I would suggest to those
friends who do not believe me, to go and have
a look at these rupee-payment agreements. In
every one of those agreements you will find a
clause to say that the value of the rupee
should have so much gold content. This
makes it higher even than the dollar and much
more difficult for us than in the case of the
dollar, Madam. But to please these
Communist countries, if [ may say so, to buy
the friendship of the Communist countries we
have been giving them our exports. They buy
them at a cheaper price and they sell their
stuff to us at a higher price. And when some-
times they cannot make enough in their own
country, they purchase from the free world
and then sell the same thing to us at a high
price and the foreign exchange which they get
from us they utilise for their own economic
benefit. It is this policy of this Government of]
helping the satellite Communist countries that
has resulted in the tremendous loss to this
country and in great financial benefits to those
satellite countries. ~ What else will happen

And in
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your economy if you follow such a policy ?
After all, the laws of economics are no
respecter of persons or nations. But this fact
the Government refuses to recognise.

This normal de facto position of the fal-
ling rupee was before us. Anyone who has
gone abroad knows what the fate of the
rupee was, how it was dwindling for the last
few years. There was a time immediately
after we attained our independence, when
the rupee was welcome currency abroad,
while the pound was not so welcome.

SHRI K. K. SHAH (Maharashtra) : Up to
1952.

SHRI DAHYABHAI V. PATEL But
because of the very efficient management of
the Congress Government the position is
reversed today. So wkorxfelsc can we blame
except the Congress Government for its
misguided political and economic policies ?
Yet it is no use just saying this is wrong,
wrong, wrong. We have come up to a
situation where we have to face devaluation.
Now what do we do ? There are countries
which have made good even after
devaluation; France, Yugoslavia and there
may be other examples.

SHRI A. D. MANI : Mexico.

SHRI DAHYABHAI V. PATEL : My
friend says Mexico. They have made good
after devaluation and this country can very
well do so provided the Congress
Government corrects the wrong notions that
still persist in the brains of theiri ea-ders.

THE DEPUTY MINISTER IN THE |
MINISTRY OF FINANCE (SHRI L.N.
M1SHRA) : What are they ?

SHRI DAHYABHAI V. PATEL : Look-
ing to Russia ; taking all the dictation from
Russia and allowing the satellite countries to
build up their export trade at your cost. If
you do not understand these simple things, I
do not know what you will. We can even
now, Madam, improve the situation if proper
discipline is introduced in the affairs of the
Government. Wasteful expenditure should
be cut down straightway. In spite of all talks
of economy there is so much of wasteful
expenditure even now going on.

here to
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SHRI A.D. MANT1: For example ?

SHRI DAHYABHAI V. PATEL : Look at
the costs of the tours and of the equipments
for the Ministers and their convenience.
Air-conditioning equipment is put up for a
few hours' halt of Ministers. Even a boat to
transport the Prime Minister had to be air-
conditioned at a cost of Rs. 25,000, 1
think

SHRI AKBAR ALI KHAN : Where ?

SHRI DAHYABHAI ,V. PATEL : This
was very recently. I think the Ministers had
better look into these things. I will give
details if you want.

SHRI RAJENDRA RATAP SINHA :
Baseless allegation.

SHRI BHUPESH GUPTA : That was in
Bezwada if you like.

SHRI DAHYABHAI V. PATEL : There
you are. He is well-informed. You take
everything else from him ; why don't you
take these things also from him ? You take
all the wrong theory, all the wrong notions
from him ; why don't you take the other
things also from him ?

SHRI HAYATULLAH ANSARI : (Uttar
Pradesh) : Has he supplied the material to
you ?

SHRI DAHYABHAI V. PATEL : Un-
fortunately he did not ; otherwise I would
have given you everything.

SHRI AKBAR ALI KHAN : That was
wrong. So much money was not spent at
Bezwada,

SHRI DAHYABHAI V. PATEL : The
way in which you are going today, I am very
sorry to say, is the way that Indonesia is
going. Unless proper brakes are put and
financial stability is introduced, instead of a
free Government, a free country, we will
have a closed economy, a dictatorship and
devaluation will be very necessary because
we would be soon insolvent again. Madam,
this was one of my first reactions when
devalustion was announced and I find that
people more experienced- in financial
matters have also expressed similar views on
the subject. The avoidance of deficit
financing which has become a habit with the
Congress Government is one of the first few
things which the Finance Minister should
look into and also the overdrafts
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of the State Governments to which there
seems to be no end. Every State Government
wants to spend more but how they spend it is
not subject to scrutiny but if you look at the
reports of their Public Accounts Committees
it is very easy to And it out. No one who
can't spend money judiciously should be
allowed to spend money so freely but
unfortunately it cannot be said of many
Congress Governments in the States that
they know how to spend money judiciously
and they are not disciplined either. Unless
they are disciplined in this matter we will
still have the same trouble, deficit financing
at the Centre and deficit financing at the
States with the result further devaluation will
become necessary.

Then there is the large gap of unplanned
expenditure and this unplanned expenditure
continues in spite of criticism, Madam,
because a good bit of it is ultimately pro-
paganda machinery for the Congress. I charge
the Social Welfare Boards and the family
planning programmes. I am saying from
personal experience how all this expenditure
is incurred and how the people who are paid
salaries work there. Here is the new Lady
Member who has come from Saurashtra,
Shrimati Pushpaben Mehta. In the last
elections I saw how her army of young ladies
worked. In one election booth th;y took
charge of the whole office. They took charge
of the voting paper from every person who
came, marked it themselves and put it in the
box.

SHRIMATI PUSHPABEN JANAR-
DANRAI MEHTA (Gujarat): Madam, may
I say

SHRI DAHYABHAI V.PATEL I
am prepared to prove it, to prove word. |
have got the names and

THE DEPUTY CHAIRMAN: She
wants to say something, would you yield ?

SHRI DAHYABHAI V. PATEL: In a
minute let me tell everything and then I will
yield.

(Interruptions)

THE DEPUTY CHAIRMAN :  When
you make a charge against a Member, think
you should give her an opportunity
(Interruptions) Order, order.
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SHRIMATI PUSHPABEN  JANAR-
DANRAI MEHTA,: On a point of order,
what 1 want to say is this. The ladies who
were working in the election campaign were
not members of the Board ; nor were they
paid by the Board. They were only the ladies
living in the same town. I do not think there
was any paid worker of the Board and we
have not got so many paid workers either in
the Central Board or in the State Board. Only
five centres are being run near Wadhwan
city and there are only five Sevikas. These
five Sevikas cannot run the whole election
campaign. As a point of information I may
also tell you that at the time of election all
the jeeps which belong to the Central Board
and the State Board are kept in the garage so
no one can use them for election campaign.
We do not allow anybody to use any jeep
during the tune of election.

SHRI DAHYABHAI V. PATEL: Madam,
I wish the hon. Lady Member, in her own
interest, had listened to me. She has made
my charge stronger. I myself saw the ladies
in charge of the booth. 1 went to one of the
booths there ; my wife was one of the
candidates there. And the gentleman looking
at my cap says : "Everything is going on very
fine. Sec our Sevikas are there. They are
taking the voting papers from these ignorant
ladies, marking them and putting them in the
box." I said. "Gentleman, what is your name
7" As soon as 1 asked his name these girls
bolted. I insisted and asked him to give me
his name. In the meantime somebody told
him who I was and he went and fell at the
feet of my wife and said : "I have got seven
children and they will all starve. Do you
want that to happen" ? My wife is a very
kind-hearted person and she said, "Let us go
away."

THE DEPUTY CHAIRMAN
about you ?

SHRI DAHYABHAI V. PATEL : I am
not. She is much more kind. I have got a
little harder heart. I said : "No, I want to
make a complaint" and I wrote out a
complaint. I still got it on the file and I
have”got the name of the gentleman* the
name of the place and all the particulars.
This is what is happening and this is how the
Congress wins the elections. In regard to
these family planning pro-

What
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grammes, Madam, you go and ask the
doctors privately, who are working on the
advisory boards, to put their hands on their
hearts and tell you what really goes on and
they will tell you how at least half the money
allotted for the family planning programme
goes to the Congress funds. That is how
money is wasted. This is unplanned money ;
this is not money spent for the Plan but this
money is spent for boosting the Congress
Party. That is why we are facing financial
ruination now and in this financial ruination
where do we stand ? We have become the
proverbial beggar who takes money from
everyone. Our Finance Minister goes about
asking for aid from everywhere.
Unfortunately this Finance Minister has
come into a bad legacy ; I do not blame him.
I have no quarrel with him. I have great
regard for him. He has come into a very bad
legacy of his two predecessors who ran
amuck completely and. put our country into
this financial mess. I wonder why they did it.
Did they not have a conscience ? Did they
not understand ? Did they not realise that
they were taking this country to utter
ruination ? We have now to pay for the sins
of these policies and that is why devaluation
has come. I appeal to the present Finance
Minister to examine whether this devaluation
is going to work and whether he means to
apply the financial discipline necessary to
make this devaluation a success ; otherwise
we will have to have another devaluation in a
few years. Thank you

SHRI RAJENDRA PRATAP SINHA :
Madam, I have listened to .
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SHRI RAJENDRA PRATAP SINHA : I
have listened to the two learned spjakers
from the Opposition and I find they have
made quite contradictory points. One has
suggested one remedy and the other has
suggested exactly the opposite remedy. Now,
my hon. friend is walking away, because he
is not prepared to listen to what we have to
say on his speech.

SHRI LOKANATH MISRA : Our Party
is here.

SHRI RAJENDRA PRATAP SINHA :
That is all right but courtesy demands that
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1 Sh:i Rajendra Pratap Sinha. ] the
speaker must listen to the other
Member.

[THE VICE-CHAIRMAN (SHRI AKBAR Au
KHAN) in the Chair]

Mr. Vice-Chairman, we have listened to
the two prophets of doom. They have said
that this country under the Congress rule is
going to ruins. I would just tell them that it
is exactly the opposite. The country has
grown stronger and stronger and I shall
show you that during the last sixteen years
this country has progressed and the country
can be proud of its progress.

ot TR qE 3
AR AT ST ar & ar
SHRI BHUPESH GUPTA : We know it.

SHRI RAJENDRA PRATAP SINHA :
Please listen. I can give you facts and
figures to show what economic progress lias
been made during this period.

SHRI BHUPESH GUPTA: What progress
we know. You have travelled from this side
to that side.

SHRI RAJENDRA PRATAP SINHA :
Agricultural production has gone
Industrial production has gone up.

DR. B. N. ANTANI (Gujarat) : The proof
of the pudding is in the eating of it.

SHRI RAJENDRA PRATAP SINHA : My
hon. friend in his speech just now said that
the best seed of self-sufficiency was sowed at
the time of the Pakistani attack. We could
stand that onslaught on our own. We are not
only self-sufficient in the economic field, but
we are also self-sufficient in the matter of
military equipment.

i TSI GG E ga v
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SHRI RAJENDRA PRATAP SINHA :
Please listen to me first. Now, as Mr. Mishra
pointed out, we would not have come to this
mess but for two important factors, which he
mentioned. One was the serious drought of
last year which pushed back our agricultural
production by 15 per cent and foodgrains

production by 18 per cent. The other point
he referred to

- -

agl, &S

up.

[RAJYASABHA}

Devaluation of Rupee 3144

was the aggression by Pakistan. I would like
to add one more. The Chinese aggression is
also largely responsible for the mess in
which we are. So, these three factors are
largely responsible for the deterioration in
the economic situation during the Third Five
Year Plan. If we look at the Third Five Year
Plan, during the first two years of the Plan
rapid progress was made in the economy.

SHRI BHUPESH GUPTA :

SHRI RAJENDRA PRATAP SINHA :
Yes. I will give you the figures.

SHRI BHUPESH GUPTA: Look into the
Appraisal of the Third Five Year Plan.

SHRI RAJENDRA PRATAP SINHA :
I am saying that during the first two years
progress was made both in the agricultural
and industrial fields. (Interruption )

SHRI BHUPESH GUPTA: Food-grain
production was higher only in the first year
of the Third Plan. That was only for one
year.

SHRI RAJENDRA PRATAP SINHA : I am
merely saying this that during the first two
years of the Third Plan the progress was
satisfactory. It was only when we had the
Chinese aggression that conditions changed
the other way. We had to resort to heavy
deficit financing and as a result of that
inflation came about in the economy. The
price rise also, during the first two years of
the Third Five Year Plan, was not so big as it
had been during the last three years of the
Plan. Now, the hon. Member was saying that
there has been a price rise in other countries
as well. Price rise in this country has been of
the order of 76 per cent in the last decade,
whereas the price rise in other countries was
far below this.

SHRI MULKA GOVINDA REDDY :
That is not a compliment.

SHRI RAJENDRA PRATAP SINHA : I
am stating what the facts are. The hon.
Member just said that there has been a price
rise in other countries also. The fact of the
matter is that the price rise during the last
three years was because we had resorted, on
an average, to deficit financing of the order
of Rs. 400 crores, because of this war. We
had to meet the threat

No, no.
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and challenge from Pakistan and China.
Therefore, deficit financing had to be
increased and during this period the price
rise was very high. My hon. friend has
explained to you that we were priced out in
the international market. The price rise in
other countries is far below the price rise in
India. Therefore, I would like to say this.
During the last two years the economy has
been undergoing great stress and strain.

Now, the hon. Member said that we have
received advice from time to time from
friendly countries that our economy was not
going on well. This is a fact. Now, the very
fact that we withstood all this advice from
the IMF for two years to devalue the rupee is
proof that we were not under any pressure.
But I would like to tell you that there were
other courses which the previous Finance
Minister had adopted. We could have
devalued the rupee one or two years earlier,
but instead of devaluation the other course
was adopted. He imposed heavy import
duties in order-to restrict the import of
foreign goods. He resorted to subsidisation
of exports on a very large scale. The hon.
Member was saying that our export was
moving on its own. It is not a fact.

SHRI BHUPESH GUPTA : I have quoted
from the Report of the Ministry of
Commerce.

SHRI RAJENDRA PRATAP SINHA :
I would like to quote from this—"A sup-
plement to the Economic Survey"

SHRI BHUPESH GUPTA: No. no.

SHRI RAJENDRA PRATAP SINHA : . .
. which has been circulated. It says :—

"Over the last few years, even our
traditional exports had to be given assis-
tance. Tea and jute, for instance, were
given assistance in the form of tax credit
certificates. If allowance is made for this,
well over 70 per cent of India's exports
moved only with the help of assistance of
one form or another and in the case of
newer manufactured goods, the assistance
had to be substantial."

So, I would like you to understand that
what was happening is this. Instead of
devaluing the rupee, the Government
adopted other' courses, which the Govern-
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ment is doing even today. In ordei to ease the
balance of payments position, the
Government started restricting imports by
making imports very dear, by imposing heavy
import duties. On the other hand, because
our goods were priced out we started
subsidising exports on a very large scale. As
has been correctly pointed out, 70 per cent of
our goods could move only on subsidy. Now,
the Government was considering all these
matters all this time. There was a further rise
in prices. Because of the stoppage of imports
our industries came to a grinding halt. Even
today for many of our industries we arc
dependent on foreign raw materials. Our
industrial production came to a grinding halt
practically with the result there was a further
spurt in prices. More and more export
subsidisation was found necessary. Then the
question of aid is there. There is some
difficulty from which our friends suffer.
They do not understand exactly what aid
means. Aid is not something which we are
getting as gratis from them. You can more
appropriately call it credit. We are having
credit, and we shall pay all that we are
getting to the pie, and that is the reputation of
this country. We have paid all that we have
borrowed, and we will pay tomorrow also
what we will borrow today. Therefore, the
important point is that we are not going out
with a beggar's bowl in hand. We are
negotiating for credit, and the industrial
development and the agricultural
development of this country cannot take
place

SHRI BHUPESH GUPTA : But even the
bowl is now American.

SHRI RAJENDRA PRATAP SINHA :
No, no. Please do not talk like that. Please
listen to what 1 say. We are only arranging
credit because we can only enlarge our
productivity in this country if we have all
this foreign credit in order that we may
import sophisticated machinery, sophisti-
cated plant and technology and also some of
the raw materials and spare parts for which
we have not yet become self-sufficient.

The idea is this that by devaluation you
will help the industries, the export-oriented
industries will be helped. What will happen
is this that the export will become more
profitable, and therefore there will be
greater inflow of enterprise and capital
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[Shri Rajendra Pratap Sinha.] in the
export-oriented industries. Then there will
be greater incentive for import substitution
because the imports will become dear.
Today what is happening'? Tile imported
goods were cheaper than the Indian goods.
Therefore, people were tempted to import
more goods from abroad.

SHRI MULKA GOVINDA REDDY :
By imposing duties you would have in-
creased the import price.

SHRI RAJENDRA PRATAP SINHA :
That is what I say. We went on increasing
but even then it was not enough. We have
had to impose more import duties. So what
will happen is this. The real situation has to
be recognised. As Mr. Mishra has pointed
out, we have a multiple rate of foreign
exchange. We have the foreign exchange
remittance scheme. Nothing will move
without import entitlements which gave a
very heavy subsidy of even 50 or 60 per cent
on the exports. Our nation could not export
to the extent desired, and therefote
devaluation was thought to be a better
method of doing it. The hon. Member was
just saying that we would have to export
more. It is not at all necessary to export more|
in quantum because we have on many items
raised the export duty not to the full extent of]
57 per cent but have left a small margin so
that there is room for enlarging the price
account on the quantum of export. But today|
what happens is goods worth Rs. 100 will
also cost the same in the foreign market
because the foreign currency does not
change. In foreign price there will be more
money income. That I can understand.

SHRI BHUPESH GUPTA : You want to
say that the World Bank has advised
devaluation so that the Americans can buy|
the same quantity of tea or jute by paying
the same amount of foreign exchange as
before.

SHRI RAJENDRA PRATAP SINHA :
My hon. friend has got an obsession of the
World Bank. We do not always look at it
from the point of view of the World Bank
and what they say about it. We see what is
to our benefit.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): Mr. Sinha, you go on. They
want to take away your time. You have only
five minutes more.

[RAJYASABHA]
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SHRI MULKA GOVINDA REDDY We
want to get enlightenment.

SHRI BHUPESH GUPTA :
get that from Mr. Mehta.

SHRI RAJENDRA PRATAP SINHA :

I would like to say one or two things on what
the hon. Member has said. He has chosen to
attack two or three Ministers for this policy
of devaluation. The whole purpose of the
Communist Party is to have a character
assassination of members of the Congress
Parly .

We can

SHRI BHUPESH GUPTA: Not at
all. Mr. Vice-Chairman, there nust be a
character to assassinate. I do not think they
have any character.

SHRI RAJENDRA PRATAP SINHA :
That is your whole strategy. I am not
yielding.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : He is not yielding.

SHRI BHUPESH GUPTA: There is
political character altogether.

SHRI RAJENDRA PRATAP SINHA :
This decision has been taken by the Cabinet
as a whole and not by a few individual
members.

SHRI BHUPESH GUPTA : That is right. I
agree. Therefore, we have demanded the
resignation of the Government.

SHRI RAJENDRA PRATAP SINHA :
No. You can ask whatever you like. But
nobody is going to resign.

no

SHRI BHUPESH GUPTA : I want the
Indira Gandhi Government to resign, and in
that Government they are the villains of the
piece.

SHRI RAJENDRA PRATAP SINHA
Quite right.  What you say may be correct

{Interruption)

SHRI ARJUN ARORA (Uttar Pradesh) He
is not correct.

SHRI RAJENDRA PRATAP SINHA But I
want to tell you that this is a collective
responsibility of the Government and the
Government has taken the decision as a
whole. You should not attack one or twe
individual members, which is
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your policy. The hon. Member was saying,
both of them were saying, that the Go-
vernment members were all the time saying
that "we will not devalue". I do not know
what they mean by this. Yes, Mr. Mishra has
very aptly quoted from the House of
Commons report to show that you ought not
to have put such awkward questions ; and if
you put those questions, we have no other
alternative but to say that we are not going
to devalue. The Government members have
no other option but to say this. How could
they give a clue and fall into a trap and say
"we are going to devalue" ? Do you expect
them to say that ? You are saying of
bluffing. You are responsible for that.

THE VICE-CHAIRMAN (SHRI AKRAR
ALI KHAN) : Mr. Sinha, you address me.

SHRI ARJUN ARORA : Please address
the Chair.

SHRI MULKA GOVINDA REDDY :
Government have denied it in the last ses-
sion and said that there was no proposal for
devaluation of the rupee.

SHRI BHUPESH GUPTA : We did not
dilate on it. The question was whether there
was any proposal. The Government could
have easily said that there was a proposal.
Even that was denied.

SHRI RAJENDRA PRATAP SINHA :
They could say that only after they have
made up their mind.

(Interruption)
SHRI BHUPESH GUPTA: I want to say

SHRI RAJENDRA PRATAP SINHA : I
am not yielding.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : Let him go on. He is not
yielding. You have got two minutes more.

SHRI BHUPESH GUPTA : Let him
speak till five o'clock. If he does not yield, I
cannot get up.

SHRI RAJENDRA PRATAP SINHA :
About the price rise what I would like to say
is this. After devaluation there is bound to
be a price rise. What the Govern-

1966] Devaluation of Rupee 3150

ment have committed themselves ;> is this
that they will hold the price line as far as the
essential commodities are concerned. If there
is no price rise in the direction in which we
want the price rise to take place, the whole
purpose of devaluation will be defeated.
What we want is whatever commodities go
for export, their price should rise so that
their consumption goes down in this country
and it is more profitable for the exporters to
export them and therefore there 'is more
production of these items, whether industrial
or agricultural. Then exactly we want that
the commodities manufactured out of
imported items or machineries which are
imported, their price should riz>e because we
do not want to use imported raw materials or
imported machinery for ourselves. This will
be a help for greater production of these raw
materials and greater production of ma-
chinery in this country and people will go in
for indigenous machinery instead of foreign
machinery. So the Government is only
committed to see that there should not be a
general price rise of all commodities,
particularly the commodities which are used
by the common man in this country.

SHRI BHUPESH GUPTA : We exported
you from this side.

SHRI RAJENDRA PRATAP SINHA :
Then I would like to say that the Govern-
ment should see, as has been pointed out,
that inflationary pressures are reduced, and
for that purpose I would agree with the
suggestion that has come forward that all
wasteful expenditure should be absolutely
cut down drastically. We should not resort to
deficit financing any further and we must
manage our economy within the resources
that we can generate for the Fourth Five
Year Plan.

it qEmTTEY - H, A 4 WA
T AT 7 AT e g R 2 e
T F A ¥ g ag g § ) 4 ag
Famar § % e i A awEt i
T =rige ar faa i @ AewT &Y
i Hre Fresr o g

W WA A gE AR
wamm #fam )
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THE VICE-CHAIRMAN (SHRI AKBAR

ALI KHAN) : Ifyou like we
will sit till 5.30.

SOME HON. MEMBERS : No. On
Monday.

SHRI RAJNARAIN : I can continue on
Monday.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : You can continue today. We
will finish one more speech till 5-30. There
is a list of about 50 people. I am sure, as my
learned friend desired to speak, he will also
appreciate that others should also have a
chance. In view of that, if the House agrees
with me, we will sit for half-an-hour more.

SHRI HAYATULLAH ANSARI: Let
us sit half an hour more ; otherwise Mr.
Rajnarain will consume a full day on
Monday.
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THE VICE-CHAIRMAN (SHRI AKBAR |
ALI KHAN) : When I request him he listens
to my request. Mr. Raj-narain, fifteen
minutes more.

SHRI BANK A BEHARY DAS
(Orissa) :  You will have to give us also,
half an hour.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : That will be deducted from
your party time.

|

o TEATOEW : § ATTEI gam
qar g oA B wed &7 g |
¥ A T g # WEr 9% A |

I
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gW AT qiT A9 T &) AT %1 A
AT TART AT W WY KT AT
FAT FT AT TET § AHIE TN
zafaq & 957 ¥ 419 FgAT AEAT
o &7 T & Oy F1E o & genEe
FX At & & T
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§A0 A, gW ¥ AT A
a% aaT § Ffree aEl 41 wdr
2atT gady swfeive it drreArd
fafazwm s e g1 2t
s {6 gadT st & SATET aHE T
AT FTH A afqT F T T @A,
gAY T T TAF FAA qAT qg {7
qr §TF1T &1 fF 0% 29 9 7 {Sadr
AT 7 TAT 1 AwAr & FAAT A AT
# AR I9W gdr & far ow af@ry
F 917 wgf wAT Wfzq A7 3E
stafazfady g=fr @4 ¥t &) goa
IART AT FT I2EI0 A0 &0 L@
A, FET AT FIIAT T ATHIT A, TEY
gaddr aryp g€ ? @y fagre 7 Feay
S, A7 I 929 0 fAar 9, w79
Wt gEdr @w W& g% ZEEdr Wy
TR FF AT H FH ATHT T AFALN
AT 3T | IF AFAST 4 AW T ITAEA
H e v wf wifs s 7o e,
T feare arw & Az 2, T swe
T wfed, S AT ErA ® A qa
¥ ¥, ww G AIAT § IEH
It TR VW A1 T HW T
THIF 37 FEAT ARG BT % &Y
A AT ga F AAT A F
% ) AMAE AT, a9 AW
T IAEA, TH FAIAAT & v forear
AT @ | ATTR AT AFT aAT
gw arfag &7 a%q § ) 77 a1 Fa &
i | ga |

A1 7 717 T gemfas a3t § Fga
far gafiror gefrar an & fort < qrame
&1 fody @ify a7 wwda a7 & faq
wgl @z wa g, & fereram i g
UZ TE GFF F | ST ZTAT 05T §ar w7
& wf aradr, waaia, st
A{AGE A &, T AT @M q,
SHET AGTAT g (% aomi ar fedequus
AT TI—TF T4 I GH T1E T
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T & ww faw & & fraequee
g, fo a7z & g F 7 Frasquee
g, A2 A1 g A IB WEeEqn
HATA 2 | TF AT AGT AT AT TH TLA
¥ o7 7ot a7 ¥ feasquos & ar¥
q HATA 0B TG | G FAF7 FEd
1 & 7 feaequom w&F Zrm,  safs

‘Arr wwAa vE £ fF fraemaw g
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q WEE ¥ OF W AR A7 AR
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T gue frar & foma ferr & &
AGEAFTAT, TFIF, TG 6 T W
fedequorm w7 foar | wety WA,
7 faaga &, § arem = g fax
ST &, & s Agar § e wwa
& [ 7 fraequem & 92 W@
TR ! wEE AdY & | AT S AT
amfaat § 39 AEwEE ATHiEAr #
wEE 74T 2 )

[Srawrtas (st st ga WEA)

Lol

FAT ACH17 Ag T a1 #7041 2 & 40
Fo HIAT 7% ATAT 2, 25 To FLT TF
@Y FET, AT To T TF AMRT T,
A T3, (oY & aarem, awefa
F—2T7z 7 a4 A AT A E,
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ar 7 fedequem ¥ a@r e
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W1 F gFfaa 77, I9 WY F dIara
A U WA F §§ S-S wigai
FH @ (BHR) FAT FTAT 497
Y 3T ¥ TR T

ot gawgE ST : A ¢
A% THRANA, 7 ) N7 7 @l 7R
§ wizgar FA-AT F BN FqTNT
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off TR § FRTO 9w w7
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&ar e 1 @Y I W Ao § ofe,
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k fir @i wremd ¥ 589 13,000
g TR aR @ g
¥ semery § dfew gwrd wowe o
%t wiferer ot @ §, o & wwE W
freeft 8, Frar st &) & F=lY
HTEE & FgAT § : Fd ggw, N oy
W 9 gaeaR § 9Ew & W,
FETE ¥, IR WA § WX A
i §, SE-o wigat otk g )

Fg §, STl F e §, ¥
* g F /W W F, w7 w0 F arwm
g1 o wr ag = § e fed-
WA T o ? W ag mTE
fis A T QT ? TR g
AR 5 g swaR N s mw
AT WY YT AN BT TET 1 ¥ A9
I AR IT AWAHIG G A FgAT
9RaT § @Y R & fedequee ¥
et € fF s gard aal ®Y J
AT AT AR W qAfEE droen 7
qurR 7l o, Afe &1 sz 7
ot fofirrer w7 & g O worge g
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FTIHY ATHT W BY AT
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of THMTAW : AFT AN, MUT | TFRW §9Er dT W@ § | URTd
Y2 A1 WEATH a9 g | Gy F@T | $gE 49 § 47 WEe g9 g arer
qE | F A9 i g Ay | 31 @ faw fade amfuar &
grga It wEEd ®1 A a9d g | afd fFam T adr # agEr g,
Fgu WAl § ) ¥ mud A &y | 8% 90 A9 W q S9 F §, 99
qgg & qear |agar g & o F o1 | 39w fagel awsi @ smer S
faasit AU 5 § FAT IAFT FHG | Y 90 41 w1 § o Ffd s
g SATET WG AT 9% G &7 W@ | A7 gd S &7 F0d TG agEd | IwS
Y faReit fed el o7 AR Fwa | feom F =t 22 S A § aeEt
FRT ARY A0 9% W & ? w9 gwi | ¥ o fedem | et § 1 & § s
ggt fee & Wiewm 9w & 39 | wwarg fF o9 9% = a@R ¥ G949-
faardiand 4,3 ¥z @ 9 7 wea, a7 | &= &1 %7 F fod Fur egEwr 97,
frara 85 %o ¥ Tad gH AN @1 fAwdl | fafas gwmm @ ST FA@R @9t
ot o 3z fFAd 175 & 170 ®o ® | agar o7 w1 & 3% @7 .y aqgwqQn
foer a1 Y § 1| T A FT URET | &Y, SRS G341 9T A SqIRT @9l
Ik fAfaw, gz @A, @@ ¥ | ggar &, wAwsfeg 52 g S s
HMAT 9, 4T IR Fwa swiEr | m=i 9%ar § 6% 69 ;= gewr 87
TG A 9?4 %o 76 TH AT A | % wgA@HT @1 gt § 9 fAF w0
13 7 To UF TIET FT AFY FAT YT 7 | AACAT FV | AW, a9 AEL §
BT g 5 o www smEwmw | O @ @ § oo W fedemm
&1 ¥ A AT A7 fowen WAy 21| &1 @Y wg A FErwR A4v gam @
Fedl & 5 v gl g | rqqfa‘aa’rtug?maﬁ%a%t%ﬁ%wﬁ
fover T a7 @3 7 AT A A A | A1 e A% a1 e
ﬂﬁq@?aﬁa}gtqqgatm?a'!ér. Faamfa AT gIaT FIEAT w7
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& | W A A a9y far | 09 e @ oafei §, oFerd &
S & gh wIE A ¥ war 5o | 07 AT B AT T | A@ER A qw{d
oW W o e 9m o qiE i éf?mﬁﬁfﬁﬂmiﬂm
ﬁﬁﬁﬁlwﬁyﬁmq(wrﬁ—g W@W%.WWWW‘(—
S 9 13 ®o gty @i, @7 fazw § | N @ F foww @ @ &
¥ T & IqF X 21 To gurk Ay | TB I W g uw aw Y fade
mwmmﬁwqﬁmlmiwqﬁmqﬁﬂﬁﬂ'ﬁm
21 %o I & Fuwmfy fadui =g | A O @ St a1 @ § @
o & ¥ 9, A1 r 3w § | 9 T 5 fedequu v e a7
AT T A R o§ oaww geE & | AN
AWl A A A AT 3G AT F F | F ST W@ § AW famr oy
¥ o} o Aew H AW Y AEr A9 2§ o wrey faegr ot ¥ B a@ Wy
S S AT AF @, W1 AWART § | | F A IAGT qeF FT 99 & oA«
& wat g @nd w€ § 5 gw | @, 3 faw § wgeaw 2, A 99 qgeAw
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T AT w7 & g 98 T4l ¢ 90 | ¢ w A 7 femw qr dm & g
w%ﬁ@i:wmw\%mwm%mﬂﬁw
AT IR I AT AT AT AT | A oy, o g @ o A A A faw
ATAT § O  gATL O AT F¢ & gArdr | fea & A w12 ermaE, Agr
AR FT 79 FL ) FAW gl 9T A4Z | BN AfEai, @, Fgew e
w7 2 ¥ f5 faOdr o w9am gem | faer oF dur wenfawr fad ¥ fear
73 SWHAAT T, 79 Wifas 999 g | 971 T 9 #1999 2 fF sy
oI AE T | R WA WAy | et 2, o Ao A g 4 2 e
F1 9AT 751 & fF q9 wq F2r 20 qAOT
mmu(ﬁwﬂtmm):imwmifmmﬁm
TS A, mF faE wT ) | | At 7 A w1 e SfE am A

| W A T T e &= gy s
' L. | 9T I & A & A A e,
arr fre fzam 1T a7 AR FEA & fr i T gwer
FrawTeqes( st AT gew werg): | D W a7 AT e T
T# ¥ fram Aw § gew femre g | fnd difr 3 T wr swm froaw
frrr T | TH G 9 FHAl 7

| v, 7w ¥ e A

St THATOIY : I OF A A ?

zv fairdt &1 15 9, 1947
'ﬁ’ﬂ'ﬂqom‘foﬁolﬂ'eﬁ'.*ﬁ'ﬂ'
.\ .| afFr #HE A, FOE F A A ™
mmﬁm(f;’;mmm);w%iﬁﬁﬂﬁﬁﬂ%m
' AT ST ge e, @ 0w fam-
it AT : F 77w AR | forw da d o, a1 aga RoAw F
z f& ot famwr &7 ser @ 39 e w1 | {0 A W o A & fE s
W @eaHT AT gAY £ | T fAd gw | W # WA I §F 97 6 Ay
&1 9rer A7 7oy 2 foay ow | 2efw, | W9 & 42 AT AT @ AEei 97 v oag
zfg W W AW T fer ar | osrendy w2t 2 3w FY awer ey 2
Tifedt 7 a7 9 g FA & fad | awe I g a fan av b ag
T AW § AT TH AT AT E, T | AV FAT F ) T AW A OGH T
THFTT AT TAC AT &7 &, TR WF | FH A4 AT AN 2| FHET gL
froey @fr @ & S 7 famar | A & sl S ifed 4 aw @
zwar f&ar AdY, SAY SUET W A | NEET AE AT AMfgd 411 /A
7 7 #1590 O g 7 § fw | 31w wRn w % fafew womder
AFATAT, FHAT T F (% IFa@T | | & qvEv AvEr | AfH ooy A 9y qTT
% feder § o A sevadar Ag1 | FwAaed 7 3 g€ @ o T gmw
P oag ww owy WY WS &, 3w | A AEY Aver 1 o1 15 e, 1947
A1 AT F | THET AT T AT I | W OF G grerx e w8
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TFE § &z faar Wiy s aife-
W W, qq it gwa Jaradr 4 9y
TR 5t 5 qa@r &1 gwee THy
T T g A a9 8
st & gev g€ &, ¥ w0 AW

g &) e e wifeern
IR ma
T Ay dfgEdm gzt & gfaar &
g™ 71 gfar & oF s & T
SRR AT T Fr€ FAr Age Y fvm
9 EH W AT UF P § ZA
SATE W TG AT A Sar HeEr wF (g
F g3 fe =% a0 Ay 97 99 F
TR | | {5 9% g™ 7 43
AT & 6 9 F1 Feq & fod 5 e
FT T E WA, qg e A1 g
g ET W a7 Gar fam, ag
T TR HIF J G Ay

Jganttaw (s s AR
wriR) : S, A ates Jee
aFRE

ot TEERY : qa @y Afad fF
#q 1950 ¥ az% fawwa d% g,
1958 ¥ 4g% 9 T9¢ ZaT, 1960 §
fia arex ferage Giinie gem, 1965
# 30 G T AAAIAT AT Fo8 H AT
%Y A fRe awslar g1 a7 |
ag frmw fam 7 o am aw fadndy
qfedt T faar ) 7 @1 gmwfee
gt ¥ fr ? wm Iw Y ST ¥
fem? Tw & s 7 A fem
@ T A fagr ) S wwe dw Ay
e & fea A AT ¥ 32 8, s g
¥ foam fe Y @@ @59 § a@R
w 9 0 F A% gwwE aw,
afgar w gea oiF g@ fiear oY &
709 @ g od § | F I Hg W
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| 7w A ) &) feR A W
| @ W & Y % awEE W A A
e g fe ¥ @ @ w® § AR
fadelt Afg & . . . .

GUPTA:  Which
Shri R. P.

SHRI BHUPESH
Sinha ? SHRI RAJNARAIN :
Sinha.

SHRI BHUPESH GUPTA : Don't blame
him, Mr. Mishra. He says privately one
thing, and in committees and othtr forums a
different thing.

SHRIS. N. MISHRA: Who -ays?

SHRI BHUPESH GUPTA : You should
be fair.

o eEToRw : 81 7 98 w60
g e TR faelt ify &), <@ gfw Afa
g, Wy st i gy, @ far
#ify 21, 79 a7 ardy 6 oard
dfeat are Y i 93 &, 0 &, Ffza
fatnft €1 wex & & oot gi
q AT § qWG A FC & GaI FgAT qrgar
g1 g &t @, Far At o W A
e &1 tfogw ¥ oAfe@ ) @
st AT & fR R W S e
# #wa gw S FREET gen @,
g I a Eq SN v |
TF FUE F FICGHAT AT §, g A
s et ooy F uF e W #y

el T &) Y TS 35 I
A W & 928 qra AT w9 F a0

AT FiGdT T F A9 o) 99 W H
T UT YT WA | a1 wE A
AW H 35 g {9 R Fa0 o
A | g &Y 7 W A 0l gFe
z5 1 fox ot Zart 390 §¥9 & &
¥g f& a8 g &1 Af & awy
T A ? g9 W FFE F IWErQ
g1 87 1950 ¥ gAR SR WAW |
| % gl # s AR 211 To
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arfew o i< 7w 188 5o @ TE ]
gw A e sy frelt @
¥ 1 R oY T w@T #T g &Y A
78 ¥ fr sor avwr Y &1 gf, T
#T § wRIER §, g W g, 9 b,
acrer A § T F, aorr o § v
, Tt Y § wow 1 w4 F AT K,
T AT § I F) ST 7 &, W
# 9I9E $A §, @R FA A | w@fed
¥ fgma e § ¥

(Time bell rings)

ot T W F fouy gw amA
w2 gd & i fame ay & a7 &
frga w=a & 919 A9 § FFAT A@AT
g & o e Y Faenw # Qe
feorger ovm, wegfem fadinft &k
Fafer faet ot @« foodr @ &
¥ g 4 A afaat ¥ § gy
wig, wiawr & fag gur R, aw
FAl AT R, AHFATT FA B
FATY, SHfgd 19 FX ) 99 TGN I
THAT &, A-AYT 94 AT 76 8 |

fadit garml ¢ freac ww
AT AT WY | W ! b 91 R
9t gar A @r | Wi ! A
a§ TG, T A ] I, FAA R
Y FW@ AW, ITHFT TW|R A—
ag 41 W qew A afuw feafe w5y
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gafag & [gm fF X a7 a@R
quTe gt & A # g e g o
AYE G TEAT AR E |

Jqawreqw (ot wgmEiy weaw
WrR) : I qUT AE g

oft MR Faw 0w fame @
g | wa gee g 5 afeera oy
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W R § s A RE s
T 9Ty AR T W |E FT 90 20
F@ & wlw qrAtT I A 8 A
| | A § e s o
s g | F awn § & few
gl HETd § I fog S R
% v & A § qefte AT wE A
¥ wfedi Y sarar wgd wer 3
¥ fag @t & FHETT 4R B -
Fif Yy v § o wnfa w @
afegy Far g F gET el § g,
wirew & g, Fpme § ga, qarenfaar
% gon, feeads & gam | 36T A%
¥ g R R TN W § 5 e

dm i & s o e ag-wad
gf@T & | 7 g1 ¥ g w1
T, fer #1 &% & ghaifm #1,
st g &, fae® gu & €, Sewaww
A §, I IWM FT AT F90G,
anfa-gifa #Y € w220 59 T
Tg A WA G, A A A
ZaEt & wEwarer < o, faRed
ZAET & A 92 TGl I | qE
T AT 97 e ¥ AR afaey & .fog
&Y waw dom faay fee e
q g, U AT SR Y wEw\ 7 Y,
WO v A qEgEA A g, an
qg GTHI TH HoH T TEHT A AR
Y fr agh & ST gune far yfes
2 ST | AGH I HEA F g
WHE F WA W TF § qAIL
QI AR gAY TR AITHT F T o o
oY%t 97 §9 wiwA fAEre g wy
frowr =1 #ix afear @) W W
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U F AgHA W oaww  fmmm) A
g g 6 o7 57 3 79 &, w5
qIEAT 3 M A 740 @ | i §
g stfvn agw & Fenfaa 999 #
fAirgm 7T et § fa 98 o daw
Tt FAgfm T A A @R T TE
= 9% 2, JAAT 7 avafera 99
1T AR T TR a7 oFwen

u«B««K_«n—M-fi7—GIPF.
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FT qATATE EFU, ATAT ek AT ARAN
AT @R

THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA) : The House stands
adjourned till 11 A.M. tomorrow.

The House then adjourned at
thirtyfive minutes past five of t he-
clock till eleven of the clock on
Friday, the 19th August 1966.



